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CHAPTER 1 

Introduction 

In accordance with the Exchange Control Regulations, 

a number of returns, statements and forms pertaining to 

foreign exchange transactions are recgived periodically in the 

Reser've Bank of India from authorised dealers in foreign 

exchange, Customs authorities, etc. These constitute the basis 

not only for exercising control over foreign exchange trans­

actions, but also for the compilation of the balance of payments 

statistics of the country and other statistics on foreign 

exchange transactions required by the Reserve Bank and Government. 

According to the prescribed procedure, the returns/statements/ 

forms are received in the Regional Offices of the Exchange Control 

Department where the details required for the balance of 

payments com~ilations and other statistics are transcribed to 

codesheets, and they are sent to the Department of Statistics 

directly or through the Central Exchange Control Department 

for further ,tlrocessin.g. In some cases, the returns/statem311ts/ 

forms themselves are coded and used as input documents for 

machine-processing. The processed data are sen.t by the De~art­

ment of Statistics to the Economic Department for compilation 

of the balance of payments statistics, analytical studies and 

other pur)oses. There is also a feed-Qack from the Departrrent 

of Statistics to the Exchange Control Department in regard to 

certain returns/statements/forms to help exercise control 

f u.uct ions , or attend to other purposes like preparation of 

re~lies to Parliament questions. In additiou, the Department 



of Stati~tics undertake special tabulations of the data for their 

cwn research projects. 

1.2 The flo1,.1 of returns/statemants/forms from autuorised 

de~lers to ths Regional Offices of the Exchange Control Depart­

ment and of the codesheets/coded ~eturns/statemants/forms from 

the latte~ to the Department of Statistics has not been regular 

ani systematic for quite some time in the past. This was 

particularly so in the case of Calcutta Regional Office_, where 

~here was a steady deterioration of the situation during the 

l~st two to three years. Of late, the receipt position in 

res)ect of some of the other Regional Offices has also shewn a 

-I;endency to worsen and become dS bad as, if not worse than, the 

Calcutta Regional Office. This problem had ei1.gaged the atten­

t~on of the authorities who reviewed the position from time to 

time, but no improvement could be achieved. 

1.:-:> In a meet~ng held on 23rd February 1976 under tt'3 chair_ 

nar:..s hip of Dr. R .K. Hazari, Deputy Gove rnor, and attenced by 

-;hri C.L. Thareja, Chief Manager, Shri V.V.Divatia, stltistical 

i\dv:L~ar, Shri K.C. Banerjee, Controller, Exchange Con~rol 
, I 

~apartmellt and Senior Officers of the Economic I.3partrlent, 

-C;8i)artment of Statistics and Exchant;e Control Departm3nt, the 

:t SStl9 was discussed once a~ain. The Chief Nana~er suszested 

G~lb_t; the coding work should b8 entrusted to the Deoartment of , ~ 

3 ~.l"cistics. The J:xchan.ge Control Department could then devote 

~~x_clusive attention to the basic work of the Control. The 

_-'ei>I:~ty Governor decided that an inter-Departmental Committee 

:_o~.L3isting of representatives of the Department of Statistics, 
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Exchange Controt Department and Department of Administration 

& Personnel, should examine the question of feasibility of 

transfer of the coding ·,fOrk from the Exchange ContrQ.l 

Department to the Department 'of Stati stics. He also 

suggested that the Committee might conduct thei~ study in 

Bombay and Nadras where the Regional Offic.es of the Exchange 

Control Department had been given the services of one Research 

Officer each from the Department of Statistics for organising 

t he coding ",ork. 

1.4 Accordingly, tho Committee was constituted in May 1976 

with the following as members: 

Department 

Department of 
Statistics 

Exchange 
Control 
Department 

-do_ 

~ 

Shri K.P.N. Nai-r 

Shri W. S. Saraf' 

Shri K.K. Saksena 

Designation 

Mviser 

Director 

Deputy ContlO1.ler 

Shri R.P.Nag Chowdhury _do-

Department of Shri A.P. Gaitonde Deputy Manager 
Administration 
& Personnel 

1.5 T,he first meeting of the Committee was held on 17th 

May 1976 \J'hen the broad plan of work was decided upon. It 

was felt that delay at various stages wa.s a chronic affliction 

of the present reportin~ system and that a transfer of part 

of the work from one Department to another "-lould not result in 

any improvement, unless the transfer is backed by appropriate 
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measures designed to tone up the entire system. The Committee 

decided to examine close l.y the present re)orting ~ystem, identify 

the Jroblems which had contributed to the bottlenecks and suggest 

co":'rective action. l'ITith these objectives in view, the Committee 

undertook a study of the procedures regardi!~ the receipt of 

GR/i,P forms and short snitlmeOnt/shut_out notices from the Cus1D ms 

authorities, .I?P forms from .I?ostal authorities and the various 

returns/statements/forllB from authorised dealers, and the coding 

of the relevant data in the Bombay and Madras Regional Offices 

of the Exchange Control Department. 

1.6 In the course of their study, the Committee observed that 

there was scope for avoiding some duplication of work as between 

the Customs and the Reserve Bank. Similarly, it was noted that 

the work of preparation of some of the enclosures to the 

R-returns, 1tThich are received from authorised dealers, could 

be dovetailed with the coding 1.>lork done in the Reserve Bank and 

some avoidable duplication of work eliminated. The Cornmitteoe 

had discussions with the Collectors of Customs at Bombay and 

Nadras and also 1.1ith the representatives of a few authorised 

dealers at both these centres about the practicability of 

implementing their suggestions in this regard. Discussions 

with the representatives of authorised dealers also covered 

other aspects of the reporting system such as the problems at 

their end causing delays in submission of the returns/statements/ 

forms within the prescribed time limits. A list of the Customs 

Officers and officials of authorised dealers whom the Committee 
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mGt :for discussions is g:iven in Annexure 1. 

1.7 The Committee also had separate meetings with the 

Chief Manager, statistical Adviser, Controller and Additional 

Controller in the Central Exchange Control Department and 

Hanager and Deputy Controller at Nadras.and also with other 

officer and non-officer staff associated with the relative 

items of work in the Bombay and Madras Regional Offices of 

the Exchange Control Department. The analysis of the 

weaknnsses in the present reporting system and the recommen_ 

dations for improvement are based on the information 

gathered by the Committee during their study of the reporting 

system and discussions with the concerned officials. 

1.8 This Report is divided into six chapters of which 

this is the first. The second chapter gives a brief review 

of the present organisational arrangements for the receipt, 

coding and follow-up action in~regard to non-submission. and 

delays in submission of the returns/statements/forms. In 

the background of this review, the third chapter examines 

the feasibility of transfer of these functions to the Depart_ 

ment of Statistics and contains the Committee's recommenda­

tions on this issue. The fourth chapter deals with the 

organisational and oth·ar administrative arrangements required 

for putting the reportine; system'on an even keel and ensuring 

that it will function smoothly and effiCiently. The fifth 

chapter discusses certain rationalisation meaSllras which 

Could be introduced ltTi th advantage. Th3 last chapter brings 
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together at. one place the summary of the Committee's 

r<Jc::)mmendations. 

1.9 Th8 Committeo takd thi~ opportunity to place on record 

their deap gratitude to all Hho had St-larlld valuable tiille for 

exchano 9 of idaas with the membp.rs. They are particularly 

indebted to Shri K.dariharru.L, De .. Juty Controller, Exchallci;e 

Control Departm..:mt, Eadras, ",,110 had talcan keSi1. interest in 

thli:.' work and placed before the members many valuable 

sUGgestions. They deeply a!->praciate thll assistance rendered 

by Sarvashri T.RoDevarajan, S.G. Pa~ankar, DoS.Oak, 

V .S. Santhanam and B.S 0 Kelkar in assembling the statistical 

and other information and by Shri J .A. Pinto in att::lnding to 

the secretarial work. 

1.10 Shri K.Ko Saksena had to proceed to l~Test Germany for 

training in the last week of August 1976. In a meeting hald 

on 21st AUGust 1976, attended by Shri saksdna, the Committee 

discussed the draft of the Report and agreed on the recommen­

dations. The deport, however, could not be finalised and 

~i~ned before Shri Saksena went abroad. 



CHAPTillR 2 

Present Organisational Arrangements 

2.1 In both Bombay and Madras Regional Offices of the 

Exchange Control Department, the functions in regard to the 

receipt of returns/statements/forms partainins to export 

transactions and outward and inward remittances of foreign. 

exchange through authorised dealers, follow-up action for 

non-submission and delays in submission of such returns/ 

statements/forms, coding and maintenance of the relative 

records are divided between the Exports Coding Section and 

the Local Statistical Section (called Returns Section in 

Madras). The former Section deals with the recei~t, coding 

and follow-up reldting to original GR/8P/PP forms and short 

shipment/shut-out notices and also the coding of duplicates 

and triplicates of GR/&P/~P forms and the part realisations 

on ex~orts, viz., C2 and D2 items of the Su~plem8ntary 

Statements of Export Documents Handled. The latter Section 

re cei ves the R-returns and their~ enclosure s, viz., Supplemen­

tary Statements of Export· Documents Handled, outvlard 

remitta'(lce forms, Supplementary Statements For Invlard 

Remi ttances, and the relative schedules, and certain other 

returns/statements/forms prescribed for authorised dealers 

and attends to the follow-up in case of no~_receipt ~d 

dela~in receipt of such returns/statements/forms and also 

the coding of these returns/statements/forms other than the 

Su~plementary Statements of ffixport Documents Handled and 
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duplicates and triplicates of GRfEP/PP for~s. The organisational' 

:=! "X''OIne:AmQnt!'; "in other RAgional Off ices follow, more or less, 

the same pattern. 

2.2 In regard to exports, the originals of GR/~P forms and 

short shipment/shut-out notices are collected from the local 

Customs Offices by a clerk of the ~xports Coding Section ('n a 

daily basis at both Bombay and Nadras. Simila:r arrangements 

exist in other centres ,.,here the Exchange Control Department 

and the Customs Offices are situated in'close proximity; the 

outlying Customs Offices send such forms by Jost. PP forms 

are, in all cases, received through the postal channel. All 

the Customs Offices are nOvT recording security numbers in 

serlal order on the GR/EP' originals. They also prepare a 

schedule containing the security number so allotted and the 

pr~nted number of each individual form. A copy of this 

schedule is supplied to the Reserve Bank along with the relative 

forms. 

2.3 On receipt of the GR,lEP/PP originals, the Exports Coding 

Section verifies the forms with reference to the schedules 

received from the Customs/Post Offices and thereafter affixes 

a running cheCk number (which is a six-digit serial number) on 

the individual forms. The forms pertaining to the local Office 

and other Offices (as determined with reference to the prefix 

of the printed number) are then sorted out and codesheets prepared 

se~arately, in duplicate for local Office forms and in triplicate 

for others. One set of the codesheets is sent to the Department 
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of Statistics and another is kept in the Section for reference 

purposes in connection with the feed-backs on discrepancies, 

inconsistencias, etc. The third set pertaining to the forms 

of other. Offices serves as fOr\orardring schedule for the purpose 

of despatch of the relative forms to the respective Regional 

Offices. A similar procedure is followed in the case of GR/ 

&PjPP duplicates and triplicates received from authorised 

dealers alon; with the Supplementary Statements of Export 

Documents Handled, through the Local Statistical Section. 

The Exports Coding Section also prepar~s codesheets of short 

shipment/shut-out notices and part realisations on exports 

(viz., C2 and D2 items of Supplementary Staterre nts of Export 

Documents Handled) and sends them to the Department of 

Statistics. ~he Sup~lementary Statements are sent to the 

Department of Statistics after their scrutiny in the Section. 

After coding, the GR/~f/PP forms (originals, duplicates and 

triplicates) and short shipment/shut-out notices, etc. ,are 

sent to the main Exports Section for follow-up action from 

the Exchange Control angle. 

2.4 The Local Statistical Sectlon is organised into 

different units for attending to the diverse {unctions relating 

to the receipt of returns/statements/forms, follOW_Up action 

in case of non-re celpt and delays in recei,t:Jt, coding, compila_ 

tion of statistics and scrutiny of monthly statements relating 

to non_resident (external) accounts, blocked accounts, etc., 
.. 

and audit. The R-returns are received in duplicate. Soon 

after their receipt, one co~y of each return is passed on to 
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the unit entrusted with the work of comJilation of the ten-day 

data on foreign exchange purchases and saies, required by 

Government. The enclosures are then sorted out. The 3upple-
I 

mentary statements of ri:xport DocurJ.ents H,:JJ.1.dled, together with 

the relative schedules and GR/&P/PP duplicates and triplicates, 

are sent to the Exports Coding Section, while the Supplementary 

statements For Im.J'ardHemittances, giving details of :i.ndlvidual 

purchases of foreig'h exchange for the equivalent of Rs 10,000 

and above, are releas~d to the coding unit in the Local 

Statistical Section. The second copy of each R_return and 

the outward remittance forms along ,,,i th the supporting documents 

such as exchange pe rmi ts, CustOr.lS bills of entry, etc. ~ are 

stitched togethar and sent to the Audit Cell for preliminary 

audit. On completion of the preliminary audit, the" bunch of 

forms and other documents is returned to the.: Local Statistical 

Section, ",here the outward r-emittance forms are serially 

numberad and the bunch released to the coding unit. The other 

returns/statemants/f-orms received from authorised dealers are 

transferred directly to the coding unit/the unit for compila­

tion of statistics. 

2.5 The Coding unit of the Local Statistical Section 

prepares, in dU.tJlicate, codesheets of the outward remittance 

forms and the Supplementary Statements For' Inward Remittances. 

One set of the codesheets is sent to the Department of Statistics 

and the other is retained in the Section for reference purposes 

in corlllection with feed_backs on discrepancies, inconsistencies, 
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etc. Th,;) bWlChes containing the second copies of R-returns, 

outward remittance forms and oth8r enclosuras are then 

released for manual compi:iP tion of certain statenE nts and 

thereafter for final audit. The Wlit also codes the copies 
. ; 

of tre R-returns released after the compilation of the 

ten_day data on forei6n exchange purchases and sales, and 

a few other returns/statements/forms and sends them to 

the Department of Statistics. 

2.6 The preliminary audit, ,,,hich was introduced in 
'. 

August 1974, covers all sale trail$actions. It includes not 
r 

only the arithmetical check of the correctness of the totals 

of the amounts of individual transactions as recorded in the 

respective remittance forms and their entry a6ainst 

appropriate itams in the R_returns and the correctness of 

the number of forms and other documents enclosed to each 

return, but also the checking about fraudulent transactions, 
• siGns of tamperinG, etc., in the permits/forms, dnd the 

scrutiny about any unusual fedture in respect of any 

remittance. The consistency of the opening and closing 

balances re~orted in each R-return is also verified with 

the entries rebardi!~ purchases and sales recorded in the 

return, durin6 this prelimLlary audit. 



CHAPTZR 3 

Transfer of Receipt, Coding and Follow-up 
ll/ork to the Department of Statistics' 

3.1 For building up an efficient management information 

system and. also an effective syst ~m of accounting and 

administrative control, codins and follow-up action in 

regard to returns/statemants/forrns should be arranged with 

the minimum time-lag. He have examined carefully the question 

whether the coding work can be taken up in the Department of 

Statistics, with the receipt ru1d follow-up in regard to non­

submission and delays in submission of returns/statements/ 

forms and discrepancies, omissions, etc., continuing as the 

functions of tha Exchange Control Department. With such an 

arrangement, the coding work might possibly be speeded up 

in the Department of Statistics, by ma.intaining a sufficient 

complement of staff for the purpose, but the other features 

of the reporting system might remain unaltered. In 

particul~r, there might be no improvement in r3gard to issue 

of reminder 'letters and other follow-up action with respect 

to non-submission and delays in submission of returns/ 

statements/forms. On the other hand, there will be consi­

derable duplication of ",ork as the arrangement would 

nec~;ssarily involve the maintenanc3 of registers or lists 

regarding recei~t of r~turns/statemdnts/forms in both the 

Departments. In adliition, records showing to and fro 

movements of returns/statements/forms will have to be kept 

by both the Departments. Further, the returns/statements/ 
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forms will have to be counted twice in the Exchange Control 

Department _ first, at the time of their recai~t from the 

Customs, authorised dealers and Post Offices and again when 

they are returned by tha Department of Statistics after coding. 

The Department of Statistics will also have to count the 

returns/statements/forms while receiving them for coding from 

th~ ~xchange Control Departmclnt. The arrangemant will, thus, 

involve a large volume of infructuous work. We ar~, therefore, 

of the opinion that the functions of receipt, coding and 

follow-up in rGgard to non_submission and ddlays in submission 

of returns/statements/forms should be organised under a single 

administrative authority. This authority should also attend 

to thd follow-up regarding missing information, discrepancies, 

etc .. '. hav-ing a tli.rect bearing on _coding .:-

3.2 In tha.- course of our examination of the pros and 'cons 

of entrusting the receipt, coding and follow-up functions-to 

the Department of Statistics; a pertinent question ca'me· up 

whether the Department of 3tatistics would be able to get 

better response than the Exchange Control Department from 

authori·seddealers who are beholden to tha latter in many 

ways. There 1s, of course,- considerable lObic in- the argument 

that the 3xchange. Control Department with which the·· authorised 

dealers are in. constant touch in connection with their regular 

operations should get better coo-operation from them than a 

Department which only attends to th~ statistical aspects of 

their transactions. A natural quostion arises as to why then 
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it has not been possible for the Exchange Control Department 

to ,reduce th~ delays, if not elimi~ate th3m altogether, in the 

subLaission of returns/statements/forms by authorised dealers. 

,The only explanation we can think of is that th~ involvement 

o.f <the E.xcqange, Control 0e~artment in ~he ~eporting syst.em has 

,not bean as, deep as their involvement with the;cdisposal of 
! .- '. • - ,. . . '. ~'".' .' . ..!.. '.. -'-. 

'~fl~l~:c~t.ions for ,~eleas,e. of ~o~e~gn e?Cc~an~e" .P-for~, ,~r.,:. 

other aspects of the pressing operational work. Over the 

yedrs, the processinb of returns/statements/forms, which 
... ., , 

should have been an integral part of the Control system, has 

come to lose its basic importance. This has be en due mainly 

to (i) the growing volume of transactions, (ii) the 

multiplicity of returns/statements/forms, (iii) increase in 

the number of authorised dealers and their' branches and 

(iv) inadequacy of staff. Later in this Re,tJort, in 

&!nexure 4, we have juxta~osed our estimates of staff 

requirements for promptly attending to the receipt, coding 

and follow-up and the working strength during June 1976. 
, 

It may be Se'2~1 from this Annexure tha~ in most Regional 

O~f~ces, the rec:Jipt, coding and follm.,r-up units were 
. ,.: 

understaffed. Further, we understand that the Exports 

Coding and Local Statistical Sections often work lA/'ith less 

than the sanctioned strength because of withdrawal of staff 

from these Sections to make·up shortfalls in 'the operational 

units. In the result, there is inadequate follow-up action 

alld delays in coding. This itself is amply illustrative of 

th\:: low priority assigned to the work relating to the 
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reporting system. We are afraid that this situation will 

continue so long as the functions of receipt and coding and 

follow-up are combihed with the regulaD operational functions 

in the same Department. We, thereforG, recommend that the 

Departm~nt of Statistics should att~nd to the rec~ipt, coding 

and follow-up work. The follow-up work which we have in view 

comprises thd follow-up for non-submission and delays in sub­

mission of returns/statements/forms, and omissions, discrepan­

cies, etc., which have a direct baaring on coding work. Copies 

of the corres~ondence in ,regard to these omissions, discrepan­

cies, etc., should be attached to the relative returns/state­

ments/forms, when they ar8 transferred to the Exchange Control 

Department. 

3.3 We have examined in datail the question whether the 

transfer of thesG functions to the Department of StatistiCS 

will r8sult in any delay or dislocation of the operational 

work of the Exchange Control Department. With adequate organi_ 

sational arrangements, it shOUld be possible to complete the 

coding work within a week or so of the receipt of returns/ 

statements/forms and release thGm to the Exchange Control Depart 

mente A delay of this order in the availability of returns/ 

stat~ments/forms should not cause any inconvenience to the 

Exchange Control Dapartment. We make this s tatem ant with the fulllolOW_ 

ledge that thtl transfer \lTill involv9 a change in the priority of 

pr~liminary audit, which \I~S introduc3d two years ago as a top 

priority itum. We have observed that preliminary.audit is 

considerably in arrears despite standing instructions that it 
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should be completed within one week. At tha time of our 

visit to the Bomb~y Regional Office of the Exchange Control 

De~artment in June 1976, there ''Iere about 76,000 outward 

remittance forms, representing the receipts of a three_month 

period, pending such p~eliminary audit. Stich a time-lag at 

the preliminary audit stage has, in, effect, defeated the 

very purpose for which it was introduced, and has 

simultaneously resulted in increasing the delay in processing 

the outward remittance data for balance of payments compila­

tions in particular and the information system in general. 

The procedure suggested by us will at once eliminate 

altogether one source of dalay in the coding of outward 

remittance data,with only marginally delaying the release of 

returns/statements/forms for preliminary audit. 

3.4 We have also given thought to the question whether 

preliminary audit is necessary at all. Since all the 

R_returns and outward remittance forms are subjected to a 

comprehensive and detailed audit subsequently, and in view 

of the introduction of various other security measures 

(e.g., percentage check of individual transactions by 
.. 
of:(ioers at the controlling level, issue of exchange permits 

on security paper with signatures of two officials, etc.) 

as required ~~der the standing instructions of the Exchange 

Control Department, we are of the opinion that the preliminary 

audit. may be dispensed with. The reconciliation of the 

R-return figures which is being done in the preliminary audit 
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can be done in the Department of Statistics within a compara_ 

tively short time, after examining on the machines the 

consistency of the figures of the coded R_returns, inter ~ 

and with the consolidated data of the code sheets of the 

corres~onding outward remittance forms. Any discrepancy 

observed in this check can be taken up with the concerned 

authorised dealer by the Department of statistics, and the 

correspondence ondorsed to the Exchrulga Control Dejartment. 

We understand that the Study Team on the Working of the Exchange 

Control Department, "Thich submitted its report in September 

1975, has also recommended that the preliminary audit should 

be dispensed with and therd should be only one detailed audit 

and this recommendation has been implemented in the Bombay 
... 

Regional Office. The procedure of examining the consistency 

at the post-coding stage, as proposed by us, shoul0 not cause 

any dislocation ·in the work regarding scrutin~ of the trans_ 

actions from the Exchange Control angle. On the contrary, the 

audit can be speeded up and the tendency for building up. arrears 

held in chdck effectively, if not eliminated altogether, with 

the help of the ma0hine feed_back from the coded R-rl:3turns and 

the relative coctesheets. The success of the procedure will, of 

course, depend on the quickness with which thcl coding work is 

done and the feed-backs are prepared and furnished to the 

Regional Offices of the Exchange Control Departmdnt. With 

adequate staff for cod~ng, we see no diffi~ulty in organising 

the coding work within a weak or so of the receint of the 
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R-returns and their enclosures, and the preparation of 

feed-backs within a short time thereafter. 1,I/e recoramend 

that arrangements may be made accordinely in all the 

Regional Offices. 

3.5 We have observed that tne outward remittance fo.-coms 

and GR/&P/PP duplicates and triplicates received from 

authorised dealers are taken up for serial numbering after 

a considerdble period vlhich is sometimes two to t"lO and a 

half months or even more from the date of receipt. In order 

to ensure that there is no loss of forms thpough misplace_ 

ment or pilftlrage, it is essential that thr;3 Sdrial numbering 

is done immediately on receipt of the forms. We accordingly 

recommend that the procedur~ of immediate serial number~ng, 

as is being done in the case of original ~R/EP/PP forms, 

may be introduced for these forms. 



CHAPTER 4 

Proposals For Administrative Mrangemants 

4.1 The transfer of certain functLons to the Department of 

Statistics from the Exchange Control Department will not produce 

the desired results unless it is accompanied by adequate back­

up measures to help the former Department orgdnise the report­

ing system efficiently. In this chapter we discuss our 

recommendations regarding these measures. In the first place, 

we deal with the staff arrangements required. The othar 

arrangements nec~ssary are discussed subsequently. 

Staff arrangements: Headquarters 

4:.2 The Department of statistics should have adequate ly 

staffed regional units at all the centres where the Exchange 

Control Department has regional units for attending to the 

receipt, coding and follow_up in regard to the returns/state_ 

ments/forms. The Department of Statistics should also have a 

unit at the Headquarters to function as the focal point of the 

reporting system _ for receiving codesheets and coded returns/ 
~ 

statements,lforms from the regional units and sending them to the 

Data Processing Division for processing, for exaIllining the feed­

backs from the machines and for gettin~ necessary corrections, 

etc., from the regional units and feeding them to the machines. 

The Headquarters Unit should also exercisa sup~rvision over the 

working of the regional units through frequent review of the 

progress of coding and follow-up work, and maintain liaison with 

the Central Exchange ControlDepartment, authorised dealers, etc. ,for 
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extending higher level support to the regi~nal units in the 

follow-up work entrusted to them. Further, it should 

liaise with the Central Exchqnge Control Department, the 

Economic Departoont and Government Departments, with a view 

to assessing ho"" far their information requirements are . 
b~ing met by the present feed-backs, how these feed_backs 

should be modified in the light of changing requirements, 

etc. Another function of the Headquarters Unit should be 

the ~eriodic review of the coding procedures and other 

aspects of the re~orting· system (e.g.,proformae of the 

returns/statements/forms, codesheets, etc.), in the light 

of the analysis 01 the feed-backs on il.lconsistencies, 

discrepancies, etc., with a view to improving its efficiency 

through rationalisation. 

4.3 The smooth \-Iorking and efficiency of the reporting 

system would depend to a large extent on the efficiency and 

dynamism of the Headquarters Unit. In view of the responsi­

bilities which the Unit ·,will have to shoulder, we recommend 

that it should be headed by a Director of statistics. This 
I 

Officer should have the support.ing officer staff of one 

Deputy Director of Statistics, one Research Officer and 

two Staff Officers Grade A. Hhile the Deputy Director of 

Statistics is required for assisting the Director of 

-Statistics in the liaison "lork at the Headquarters and also 

in the review of the working of the regional units (which 

should be with the help Qf periodiC reports of work supplemented 



21 

by personal visits), the other Officers are required for helping 

the Director in organising the remaining itams of work. The Unit 

should also have 4 Statistical Assistants and 4 Clerks Grade II. 

The Statistical Assistants are required for the scrutiny and 

analysis of feed-backs on inconsistencies, discr8panci~s, etc., 

reviewing the coding procedures and preparing notes on these 

aspects of the reporting system, and for generally assisting the 

Officers in ensuril~ that the reporting system functions smoothly 

and efficiently. The Clerks Grade II are required for maintain-
. 

ing the registers on the receipt of code sheets and coded returns/ 

stat8mants/forms from the regional units, the feed_backs from 

the Data Processing Division and their disposal and to help in 

the correspondonce with the regional units. The Unit should also 

have the necessary supporting staff of Sten06rapher and Typists 

to attend to the dictation and typing work and Class IV staff to 

handle the large volume of codesheets/coded r3turns/statements/ 

forms. Accordingly, we recommend the sanction of the following 

staff to the Headquarters Unit of the Departm~nt of Statistics 

on a permanent basis. 
Category of staff Number to be sapctioned 

Director of Statistics 

Deputy Director of Statistics 
Research Officer 

Staff Officers Grade A 

Statistical Assistants 
Clerks Grade II. 

Stenographer Grade II 
TYpists 

Peons 

J.1.iazdoor 

1 

1 

1 

2 

4 
4 

1 

2 

2 

1 
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The annual cost on account of this staff will be about 

Rs 3.63 lakhs. VJe suggest that the Unit may be called the 

Exchange Control Statistics Division. 

staff arrangements: Regional Units 

4.4 Our study of th9 present arrangements for receipt, 

coding and follovl-UP work with regard to non-submission and 

delays in submission of returns/stateoe nts/forms has sho\oJIl 

that they are inadequate. Coding work is considerably in 

arrears intha Bombay, calcutta and New Delhi Regional 

Offices of the Exchange Control Department • The other 

Regional Offices are also in arrears, but the volume of 

arrears is comparatively small in Nadras and only marginal 

a t other centres. The follow-up '<fOrk in regard to non­

submission and dela~in submission of returns/statements/ 

forms also a~pears halt~ng and tardy in the main Regional 

Offices. The line Oflicers of both the Bombay and Madras 

Rogional Offices of the Exchange Control Department with 

whom 've had discussions were of the unanimous view that 

the Exports Coding and Local Statisti~al Sections worked 

',ri th insufficient staff strength most of the time, the work­

ing strength falling ~hort of the sanctim~d stren~th, which 

itself was short of the requirements for efficiently organis_ 

in~; the reporting system. In the result, they averred, codini 

work had fallen into arrears and monitoring and follow_up 

had suffered; attempts.were made from time to time to clear 

the arrears through overtime, but these tailed to arrest the 

tendency for arrears to build up. 
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4.5 For the efficient working of the reporting system, the 

regional units should be so staffed that there will be not more 

than a we ek' s work of coding/follow-up in the pipe_line. Keeping 

this in view, we have assessed the clerical staff requirements 

and these ar~ set out in Annexure 2. In regard to coding work, 

this assessment is based on the average number of transactions 

reported in tht;) codesheets during 1974 and 1975, the gro-wth in 

these transactions as seen from the available codesheets of 

1976, and the average output of coding work relating to different 

returns/st"ataments/forms currently obtaining in the Bombay 

Regional Office of the Exchange'Control Department. To the 

requirem ~nts so ",orked out, ,,.,e have added the estimated staff 

required for attending to receipt, monitoring and follow-up, 

based on the expected volume of work-load on correspondence, 

the number of statements/returns/forms to be counted, etc. 

The average outputs of the Bombay Regional Office are the 

highest in many a case and by applying thesa as yardsticks, we 

have estimated the requiramentson the conservative rather 

than the liberal side. We recommen~ that the average outputs 

at other Offices should be brought up at least to the Bombay 

levels. This ,,.,ill ensure that the estimated staff strength will 

be able to handle the work according to the schedule. 

4.6 The details of sanctioned strength are available only 

on an overall basis for the Exports Coding Section and the 

Local Statistical Section. (The sanctioned strength and working 

strength of the two Sections in th~ different Regional Offices 
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are Si10wn in AL"lileXUrG 3). \vhila the Exports Coding Section 

atte.ads only to receipt, coding and follow-up work, the 

Local Statistical Saction, in addition to th',se fWlctions, 

attends to compilation of statistics, scrutiny of certa~n 

returns/statem'::lnts/forms which are not coded, inspection 

of authorised dealers (with the teams of the Departmant of 

Banking Operations and Development), and audit. It is, 

therefore, not possible to compare our assessment of the 

required staff strength with the correspondin3 sanctioned 

staff strength. \1/'<3 had called for statistics relating to 

the actual staff deployed on d1ffereJ.1t items of work during 

May 1.976 from the Regional Offices of the J:xchange Control 

Department. The working strength for receipt, coding and 

follow-up could be assessed from the details furnished by 

all the Regional Offices exce ... Jt Jllimedabad, Cochin and 

Kanpur. The Ahmedabad and Cochin Regional Offices advised 

that such a functional demarcatlon was not possible under 

the existing system of distribution of work. The recent 

Inspection Reports on these two Offices have, however, 

indicated such a break_up and vTe havG made use of the same 

for arrivin~ at the working strel~th. For Kanpur, no 

similar Report is available and it has not been possible 

to indicate the working strength. In Annexure 4 we have 

brought together the total staff requiremGnts estimated by 

us in the manner described in pa:ragra i?h 4.5 .and the working 

strength on receipt, coding and follow-up functions, 

separately for each of the Regional Offices barring Kanpur. 
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The ga9 between ths requirements and working strength is also 

shOlnl in the same Annexure. It is sean that the working strength 

was short of the requirements in Bombay, Madras,Naw Delhi, 

Ahmedabad and Cochin Regional Offices, while it was adequate in 

Bangalore with the excess of a Clerk Grade I cancelling the 

deficit in the Clerk Grade II cadre. The gap between the requi~ 

m~nts and working strength is wide in Bombay Regional Office 

where there has bden a stee) increase ill the work-load in the 

recent past, ~he averags number of export transactions per month 

having incr~assd from 19,800 in 1975 to 2~,OOO in the first 

seven months of 1976 and of outward remittances, from 19,700 in 

1975 to 21,000 in January 1976 which is the latest month for 

which information is available. We understand that the sanc-

tioned staff strength of the Exports Coding and Local Statis­

tical Sect~ons of this office has, on the other hand, remained 

unchanged 2ince 1968. 

4.7 The Calcutta Regional Office was an axception with the 

working str3ngth for recoi9t, coding and follow-up in excess of 

the estimated requirecents. One reason fer this is that the 

working strength is aligned with tne low avsrage outputs in 

Coding worl;: obtaining in that Regional Office as compared with 

those of Bombay ,.,hich form the basis of ou:- estimation of staff 
I 

requirsmants. Another reason is probably the temporary augmen­

tation of staff for these itams of work so as to clear the 

arrears which had assumed enormous proportions in the recent past. 

The overall "Iorking strength of the Exports Coding and Local 
• 

Stati~tica' S8ctinn~ of th8 Ra~ional Office wag in excess of 
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the sanctioned strength by 6 Clerks Grade I and on~ Clerk 

Grade II, as may be seen from Arll~exure 3, and apparel1tly 

there was div::rsion of staff from other Sections to these 

Sections. Despite the relativoly hi8,her staff avaJ.lability, 

the Regional Office is substa.ntially ill arrears in regard 

to coding 'tlork and till the avera~.e outputs are raised to 

the Bombay levels, no reduction in ,,"Torking strength should 

be considered. 

4..8 Effective supervision at the hi6her level over the work 

of the clerical staff is extrer.lely imf)ortant for ensuring that 

coding· work and follow-up in re~;ard to non-submission and delays 

in submission of returns/statamcnts/!orms and discrepancies, 

inconsist,31~cies, etc., are taken up promptly and no arrears 

are built up. A.t present, the Regio:lal Offices of the 

Exchange Control Department do not have any ,,,hole-time Officer 

in Grade B or above for exercisiJ.lg supervision over the work 

of receipt, coding and follow-up, except in Bombay and Hadras. 

In Bombay, a Research Officer of thd Depdrtmsnt of Statistics 

has· been posted to the Exchange Control Departnnnt and he 

looks after the receipt, codin~~ and follow-up work in the 

Local Statistical Section, in addition to some items of 1"ork 

of the Central Statistical Section. He, hOvT9ver, dOdS not 

look after the work of the 3xports Coding Section. The 

Madras Regional Office also has a Resaarch Officer of the 

D3partment of Statistics, .who looles after the work of both 

Exports Coding and Local Statistical Sectious. At all other 
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contres, only part-time supervision over receipt, coding and 

follo,.,-up by an 0 fficer in Grade" B or above from the Exchange 

Control Departrr!ent is provided. In practice, this means there 

is no close higher level supervision at all. .N3 the operational 

"Jerk makes priori ty demands on the time of the higher level 

Officers, receipt, codi'ng and follow-up are left to be mB.,n3.ged 

entirelyby Staf,~ Officers Gr-ade A. Vie consider. that full-time 

overall supe rvision 0 f thA we rk by an 0 ffi ce r in Grade B is 

absolutely ne ces sary in c acll regiO.n3.1 offi ce. In Bombay, whe re 

the volume of work is heavy (accounting for about 45 per cent 

of the all-Ialia '\o.Ork-Ioad), and the staff strength will be more 

than SO, \'le consider that an Officer in Grade C ",rill be essential 

to hold c."arge of the regio@l unit. 

4.9 He have examined the requirements of Staff Officers Grade A 

for the regional units. 'lhese Officers have to undertake a 

percentage check of th.e codin~ \rork, scrutinise the feed-backs 

on inconsis tencies, discrepanci es, etc., a.Q.d tolee steps to 

ensure that SUcl1 errors in coding are avoided, supervise the 

correspondence ':"lOrk with the ~-{eadquarters Unit and. arrange for 

prompt follow-up action in regard to non-receipt and delays in 

receipt of returns/statements/foms. Fbllow-up is a very 

important item of work, for, on it will depend the smooth and 

timely fio",! of returns/statements/ forms from the authorised deale! 

and Customs authorities. Mere issue of reminder lettp.rs will not 

be an adequa te follow-up. Personal contacts ,d th the autho rised 

dealers and Customs through visits to their offices might be 

necessary in certain circu.mstances. ']he Officer in charge of the 
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regional wlit ai.l.d the Staff Officers Gradld A should under_ 

take such visits. Having ragard to the work-load, we find 

that the ,Present sanctioned strength of Staff Officers 

Grade A in the regional units at Bombay, Calcutta, Nadras, 

New Delhi and Kanpur is inadequate. Three additional Staff 

Officers. Grade A are required in Bombay and an additional 
.' 

staff Officer Grade A in each of the oth8r Regional Offices. 

Our estimates of requirements of Officer staff in the 

different re~ional centres are ,Presellted side by side with 

the present sanctioned strength and '.,-orkiug strength of these 

cadros in &ulexure 6. 

4.10 Summing up, we recolilmend that the ragional units of 
the Department of Statistics should be constituted by the 

transfer of the sanctioned str8ngth of the Exports Coding 

Sections, the working strength of the Local Statistical 

Sections atttlllding to tha specif1c items of work to be takel"l 

over and thu additi-OJ..l.al stre.i:lLth indicated 1n tha follol,rling 

summary statement. 

Bombay 
Calcutta 
JvIadras 
New Dalhi 1 
Kan~ur 1 
Ahmedabad 1 
Cochin 1 

1 
1 
1 
1 

.. 
a'0 (_2Y@ 

6 7 

2 
2 

Eangalore 1 10 (-1)(_ 
Tota.l~ 1* 5+1** 7 _.~.!?9 12 

*~his would only require the upgradat10n of an existing post 
1.n Grade B. 

**sanc~ion already exis~s; the fost should be filled with the 
sett1ng up of the reg1011al Ul1l. t. 

r;::)~o frdsh sanction is involved; only the existing posts in 
.Clerks Gradd II cadre have to be upgraded as Clerk Grade I; pest 
~:Heduction in sanctioned strength, consequent on upgradation 

of existiHg posts. 
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lhe additional staff are required to be sanctioned on a pennanent 

'b8.sis. 'Ihe annual cost on tho additiorJ3.1 staff 'I.dll be about 

~. 8.10 lakhs. As the present fUnctio~l allocation of clerical 

staff at K.anpur is not clear from tile information available wi.th 

us, we recommend that at this centre, the estimated staff required 

for attending to these items of ~rk, shown in Annexure 5, should 

be transferred to the regional unit. of the DepartmGnt of Statistic!: 

The necessa.i7 realignment of the total clerical strength in terms 

of Clerks Grace I and Clerks Grade II may be made wherever 

ne cessai'Y so as to conform to the brealt-up indicated in 

Annexure 5. 

4.11 ']he Officers in charge of the regional units should be 

those wi th experience in statistical work, preferably with a 

bacItground of systems ana.lysis and design work, drawn from the 

cadre of Officers in the Department of Statistics. 

4.12 We have not aSsessed the I€C1,uirements of supporting staff 

such as Typists .and Class IV staff. \"le have presumed that the 
~ 

staff of these categories who ere nO'l;1 attending to tile functions 

of receipt, coding and follovl-up in the Regi0.n9-1 Offices will be 

SUfficient to handle t...'1.c 'l..prk, and they may be transferred to 

the regional units of the Depart.'!lent of Statistics. 

4.13 If, as a result of the transfers recoIIUr.ended by us, ei ther 

Department experi-ences shortages, the respective Department 

shOUld se ek sanction for addi tional staff on the basis of the 

felt needs. The transfers should not be held up on the basis 

of theoretical considerations of anticipated short-ralls. 



30 

4.14 The rSl,ional wlits of tha Deflartm~':Jnt of Statistics 

should b8 vicwad not merely as a part pf the reporting system 

on Exchange Contro11 but as a machinery ,,,hich should play its 

role in tha wider co~text. These regional units should 
j 

stren~then th~ hands of the Department in offerlng technical 

assistance and sarvicds to the o~her Departmdnts of the 

Reserve BarJ.k. For GxamtJl~, they should facilitate the 

organisation and conduct of sample surveys of foreign exchange 

trd.nsactions or other special studies on these transactions 

undertab:n by the Exchange Control Departm ,nt or the &conomic 

De.flartment. The Department of Statistics i tS8lf could. benefit 

from the r;;;gional units liaising with t~e Registrars of 

Companies, for arrangin.J expeditious daspatch of company 

accowlts, and Hith banks, for expediting thd fl01,' of Banking 

Statistics R8turns. Th3 setting uj;J of th:~se units should 

have a salutary eff3ct not only on the reportiilg system on 

3xchange Control statistics, but also other reporting systems 

through 'tvhich information flows into th':l R~servo Bank. 

Follm,,_up 

4.15 Tim'31y flow of returns/statements/forms from the 

authorised dealers and other agenciGs is as important as 

adequate staif arrangGments for cilsuring that the re,tlorting 

syst:~m works smoothly and efficiently. Ul1(~ven flow of .. 
raturns/stat~ments/forms can crdate bottlenecks and throw 

the system out of gear. Prom~t follow-up action is, 

therefore, of the utmost importance. We recommend that 
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there should be an intensive follow-up for non-submission and 

delayed submisr:ion of returns/statements/forms. In the first 

stage, the re gional units 0 f th:.~· Departme nt 0 f Sta ti stics should 

contact the defaulting authorised dealers and other 8goncies. 

If no reply is received 'Within a fortnight, the Officers in 

charge of the Regional Offices of the E::change Control Depart­

ment and, if necessary, the Hara.gers of the concernGd Offices 

should be informed and their good offices enlisted in pursuing 

the matter. If their intervention produces no result ''1l.thin a 

week, the Exchange Control statistics Division of the Department 

of statis tics sh.ould be informed and the Division should take 

up tho matter at the hic~hes t level throuGh the Deputy Governor, 

and keep the Ceneral Exchange Gontrol Department informed. In 

the case of nationPlised banks, the Reserve Bank's nom~nees on 

the Ebards should also be requested to pursue the matter. 1.ve 

also recOI7li'1end that the non-submission and delays in submission 

of returns/statements/fonns by authoriseJd deale ... 's should be 
~ 

included as an a gendn i tern of the meetings of Chairmen of banks 

called by the Governor. 

4.16 luI thGse measures ,.!ould, no doubt, have their beneficial 

impact, but they might not be adequate in certain situations. 

One of the main reaSoro for the delays in submission of returns/ 

statements/fonns, mentioned by the officials of authorised 

deale 1"'S wi til whom we had dis cus sions, was the ina::1equa cy 0 f the 

staff sanctioned for their Returns Sections, i.e., the' Sections 

which are entrusted with the task of su.bmitting the ~turns/ 
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statements/forms to the R~serve Bank. These Sections did.not 

always have ev~n the full complement of sanctioned staff; it 

was conceded that whenever any operat~onal unit fell short of 

staff, the staff of the Returns Sect~ons were drawn upon to 

fill the shortag~. We had visited three controlling officss 

and one operating bra.nch of authorised dealers. 11e obse rved 

that the operating branch posted a daily statement containing 

details of individual tra.nsact:..ons to its controlling office. 

It also advised the controlling office about the daily 

aggregate purchases and sales by tolex, tel~phone or 

tele!::,ram. We came to lm011 from the controlling offices 

which 1.ter.,J visited by us that th3ir operating branches were 

prompt in re~orting their transact ions on a daily basis. In 

this backstound, we find it difficult to be lieve trn t 

authorised dealers are wlabld to make adequate arrangements 

for submission of returns/statements/forms within the 

prescribad timd limits. We are convinced that they have not 

ta~en the time limits seriously, ~ossibly bacause thercl is 

no effective follow-up action ell th~ part of the RE:lserve Bank 

and delays in submission and even non-submission 9f.returns/ 

stat'::lmants/forms, if and when detected, attract 110 punitive 

action. Looking at the way the Reserve Bank is lagging 

behind in the processing of Exchange Control statistics as 

evidenc8d by the publication of balance of payments data with 

a lac::; of one and a hdlf to two years, aut~lOrised dealers 

cannot, perhaps, b~ blamed if they think that the Rdserve 
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Bank does not take the I€porting system seriously. 0 For the 

succes 5 0 f the reporting or, ys tern, it is irnperati ve that th.e 

Reserve Bank makes it clear that it means busine$s - that it is 

willing to hurt, if need be. 

4.17 'lhe Fbreign Exchang'J Regulation .Act, no doubt, empowers 

the Reserve Baru{ to cancel the licence to deal in foreign 

exchange, but tL1.is power is not invoked even in cases of serious 

violation of Exchdngo . Control Regulations and can be probably 

never invol{ed 'Jhcn the offence is a more delay in the submission 

of .returns/statements/forms. There is no provision in the Act 

to impose any lighter punisllinent such as a fine.. In practice 

therefore, there is nothing that the Reserve Bank can do by ~y 

of punitive action against recalcitrant authorised dealers who 

do not submi t the returns/statements/ forms in time. ~'le 

re comme nd tha t; a p rOYi s io n emp owe ri ng the Res el""Ve B3.nk to imp os e 

a fine for delay in submission of returns/statements/forms 

should be embodied in the Foreir;n Exchange Regulc:tion Act. \ve 
• h8ve observed that both the Reserve Bahk of India Act E'..nd the 

Bar.J.{ing Regulation Act have such provisions. Several other 

pieces of Central legislation also have provL~ions ene.bling 

imposition of fine for delay in sUbm.ission of prescribed 

returns/statements or other information. For eXDJD.ple, the 

Companies Act provides th,;t a fine may be imposed for non­

submis sion of the anrual audi ted aCcQunts of a company -wi thin 

the pre scribed p:~ riod. 'lhe inclusion of such a provision in 

the Foreif,n Exchange Re~lation Act should at once hav~! a 

salutary effect for the re,')son that it will indicate 'that 
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th\3 Reserve Bunk is seri9~s in. regard to the timely submi­

ssion of the roturns/statemdnts/forms. 
. I 

Arrears clearance 

4.18 Arrears in coding and follou-uP have clogged the 

pipe-line of the r' )orting systew and expeditious staps are 

necessal'y to clear thJslil arrears. Annaxure 7 giV9S the 

estimated numbers of returns/statjmants/forms pending for 

coding as on 14th August 1976, sGpdrately for GR/3P/PP 

forms and the R_r8turns and thdir enclosures, in each of 

the Regional Offices. These werd arrivad at by multiplying 

the actual number of ten_day periods for which the coding 

work Wg.s tJendiilG, by thJ tJstimated number 01 returns/stat(3-

mJnts/forms per ten_day period. This Annexure also 
., 

prasents estimates of the work-load involved in coding 

thesG returns/stat -mGnts/fol.'u1s, axprGss.Jd in terms of number 

man-days/ man_hours. Thj average outputs of the Bombay 

Regional Office of thd Exchange Control DapartnLmt were 

used in calcUidtil1.L the work-load in t~rms of man-days""hich 

werd cOHvertdd into man-halrs assuming effective working time 

of six hours per day. Th\3 arradrs are substantial in three 

Regio.i:!al Offices, viz., Bombay, Calcutta al!d New pelhi, 

comparatively small in Madras and only marginal at the other 

centres. 

4.19 l;T-iJ do not considt:lr it appropriate to load the Depart_ 

ment of Statistics with these arrears. They will act as a 

serious drag on the fw.'lctioning of the na1t,ly organised 

regional units of the Department~ which should concentrate on 
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ensuring timely recei~t and coding of returns/stat8mants/forms 

from the date of transfer of work to them. We, therefore, 

recommend that suitable measures should be initiated immediately 

in the 3xchange Control Departmant for cledring the arrears 

with utmost expedition. The date of transfer of work to the 

Department of Statistics should be decided well in advance in 

order to enabla the clearance of arrears and also make organi_ 

sational arrangements in good time for tha smooth transfer of 

work. 

4.20 We have examined in detail the alternative arrangements 

which could be made for the expeditious dis~osal of these arrears. 

One alternative is the setting up of special Task Forces, either 

by drawing upon the staff of different Departmi3l1ts as was done 

in handling the work relating to the VoluJ.J.tary Disclosura SCheme, 

or by posting fresh hands recruited for different Departments 

for an initial period in tha Exchange Control Departmdnt, or 

by recruitment of staff on a purelY tempo~ary basis for a 

short period for this specific job. The other alternative is 

to clear the arrears throubh overtime. Our estimates of 

staff requirements under the two alternatives for clearing 

the arrears in about three months' time, on th8 basis of the 

average output levels obtaining in Bombay, are given in 

Annexure 8. In Ahmedabad, Bangalora, Cochin and Kanpur, the 

arrears are small and can be tackled by overtime or by posting 

additional Clerks (one Clerk Grade I and one Clerk Grade II) 

to the coding ~~its of each centre for three to four weeks. 

In Madras, 2 Clerks Grade I and 3 Clerks Grade II will have 

to work for three months for clearing the arrears. Madras 
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is 'one of our fairly larSe-sized Offices and it sbould be fJossibl€ 

to find this small complellient of' additional staff for the coding 

vlOrk for a temporary pf:!riod. If this arrallgement is not possible, 

the arrears should be cleared tbroui:o,h overtime. 

Ll.21 As Bombay, Calcutta and New Delhi are having voluminous 

arrears, it will be difficult to clear them wi thin three months 

through overtive alone. It will, therf3for::;, be necessar~' to set 

up special Task Forces in each of these Regional Offices. The 

size of the Task Forces can be kept to the minimum by supple­

m'2nting their output '·'Tith the output through cOl1.tinaous overtime 

of the regular staff deployed on coding ,",ork •. The additional 

clerical and Staff Officer Crada A staff which we have 

r~commended for the regional units of "the uepartmellt o:f 

statistics could form the nucleus of the Task £orcas. In this 

way they ,-rill gain some experience of coding work before their 

trailsfer to the regi;:lIlal units of the Department of Statistics. 

AccordiHgly, we r:::commend that iil1mediate arrangemants should 

be made for s ettlng up TclSlc F'orcGS and 'for ove rt ime 'fork on a 

rebular basis to clear the arrears. 

4.22 1-1i th the str~mgthening of the staff Off ice r Crade A 

cadre, as recommended in paragraph ~ .21 ab~ve ~ the organisation 

and sUflervision of th? work of the Task Forces should not Jose 

any problem. ':]3 do not anticipate any difficulty in regard to 

space for accommodating the Task Forces in Calcutta and New Delhi. 

The size of the Task Force req uired for Bombay is large. It is 

not practicable to accommodatd such a larGe cOlllt>lement of' staff 



37 

in the space presently under the occupa~~on of the Exports 

Coding and Local Statistical Sections of the Bombay R3gional 

Office. Therefore, more space has to be allotted to .the Exchange 

Control Department in the Mercantile Bank Building. This build­

ing is ideally located for the s6tt1ng up of the Task Force and 

later for housing the regional unit of the Department of 

Statistics and the Exports and Local Statistical Sections of the 

Bombay Regional Office of the Exchange Control Department, and 

we recommend that it may be utilised accordingly. In case this 

is not possible for any raason, the Task Force will have to be 

housed in a different building. In that case, having regard to 

the security angle, we propose that the GRjEP/pP duplicates and 

triplicates should be got coded by the Task Force~ The GR/EP/PP 

originals and outward r3mittance forms, which are more important 

d-ocuments from the security angle, may be got coded in the 

existing coding units during regular working hours supplemented 

by overtime. 

Location of tha regional units 
of the Department of Statistics 

4.23 For a number of raasons, the security of the documents 

pertaining to Exchange Control ~ransactions being the most 

important among these, it is ess~ntial that in each regional 

centr8, the unit of tha Departmant of Statistics and the 

Section of the Exchange Control Department's Regional Office 

entrusted with the responsibility of the distribution for 

further action or storage of the returns/statements/forms after 

their coding, shOUld be housed in the same premises, preferably 

side by sidi3. This will ensure .the minimum handling 
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of returns/statements/forms and rJduco tho chuUCGS of loss 

through misplacGoent or otherwise. Th~s will also provide 

opportWlity for continuing the present interaction betweaI! the 

coding staff and the staff eHgaged in scrutinisi!ie, ther6turns/ , 

statemgnts/formsfr0m the Exchange Control angle, which benefits 

the staff of both the units as well as the Bank. 

Storage Spac~ and St~~~Facilitids 

Adequate storage space and fdeili ties for storage are 

crucial elements in tht: orderly organisat~on of receipt, coding 

and follow-up act~on and subsequent storage of returns/statements/ 

forms for retrieval \vhen necessar~. We have observed that in 

the Hadras Regional Office . of the Exchange Control DepdrtiJ~l3nt, 

where space and facilities are no probldm, the returns/stata~ents/ 

forms ar8 stored in a very orderly mallller. This is in sharp 

contrast to the unsatisfactory situation obtaining iri:-the Bombay 

RegiOl!al Office of the Exchange Control Departm~l1t, whl3re th;:Jse 

documents overflow from the Record Room to the top of the 

cupboards and the floor in the hall where th~ staff are seated. 

Within the Record Room itself, tho returns/statements/forms 

spillover from the raCl{s,' allover tha place. The' orderly 

storage of returns/statemel'lts/forms in tho Hadras Regional Office 

is amply illustrative of whdt a lot of difference adJquate space 

and facilities for sto~age can make. 1V'e rUco!'mend that the 

Reserve Bank should tackle the problem of storage space ~nd storage 

facilities of the ragional unit of the Department of Statistics 

and the Regional Office of the Exchange Control Department in 

Bombay on a top priority basis. 
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Cenera Used system of r'3cei.pt of returns/ 
statennnts/forms from authorised dealers· 

4.25 Authorised dealers are at presJnt submitting several 

returns/statemelits/forms to the Reserve Bank, not all of 

which ara coded. We have examined the questlon whether, 

in the raorganised set-up~ authorised dealers should submit 

returns/statements/forms which are required to be coded to 

the Depdrtm':;J.lt of Statistics and send the other returns/ 

statements/forms to the3xchange Control D-apartment or 

alternative ly, the receipt fWJ.ction in respect of all 

returns/statem'Jnts/forms should 'be. centralised in the 

Depclrtment of Statistics. III theory, there should be no 

difficulty in adopting the first alternative, but in 

practice, we feel th3t there might be slips by the authorised 

dealers and returns/statehl nts/forms which should be 

addressed t) the DepJrtment of Statistics miGht be sent to 
~ 

the Exchange Control Dep'.l rtment and vice_versa. Such 

slips could lead to loss or misplacement of returns/statements/ 

fortls in addition to delays in coding '\rlOrk and miGht also 

result in avoidable corres.iJondeLl.cJ \'lith authorised dealers. 

The re'porting system should be fool-proof and we feel th~t 

the raceipt of all returns/statements/forms from authorised 

dealers should be Centralised in a single unit so thdt there 

,..,ill be no possibility of any mi x... up • Accordingly, we 

recommend that the r9gional units of the Department or 

Sta tistics should be the focal .. Joints, for rece ipt of all 
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r~turi1.s/stat8ments/forms which the authorised dealers are 

required to fur.nish periodically in terms of the &xchange Control 

Regulations. Those units should transf ar f orth,{i th to the 

Exchange Control Departm·::!nt such of ths returns/statements/f::>rms 

which are not roquired by them for processing. 



CHAPT2.R 5 

Some sugl)estions for Rationalisation 

5.1 Rationalisation of existing procodures was not one of 

the objectives of our study. However, it be~ame obvious 

during the study that in certain areas th~re was scope for 

eliminatlng avoidable du~lication of work through compara_ 

tively minor modifications in tha procedures. We have 

examined the practicability of implementing our suggestions 

in this regard, in consultation "lith the representatives of 

the concernC::ld orgdnisations (Customs Offices and authorised 

dealers) and they did not visualise any difficulty in 

adopting them. 1;/13 have also observed that certain statements 

which ar~ now compiled manually can be ~rocessed much more 

expeditiously on the machilles with either a little additional 

coding or no additional coding at all. Further, we have noted 

that there can ba considerable sim~lification of the work of 

preparing a large number of statements now compil~d manually 

with considerable time_lag, with the help of machine listings 

which can be obtair~ed from the pr~sent codesheets. Our 

s~ggestions for rationalisation of procedures are discussed 

in this chapter. We are convinced that the implementation 

of these sug~estions will quicken the availability of 

processed information required for various purposes. 

Check numbering of .,J}R/EP orirsinals 

5.2 As indicated in Chapter 2 (paragraph 2.2), the Customs 

authorities prepare a schedule of the indivi1ual GR~P 
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showing therein the security numbers assigned ~o the forms and 

also the printed numbE;lrs appearing on the forms. In the 

Exchange Control Department, rUlUling check numbers are affixed on 
. I 

individual forms. These check numbers and the printed numbers 

are cOi.Jied on the codesheet~. Tile check numbering system was 

introduced as a security measur~ at a time whE;ln security number_ 

in6 of GR/3P originals had not been adopted uniformly by all 

the Customs Offices. Since all the Customs Offices are now 

recording security numbers, which can be used for control 

purposes, there is no need to affix ch;:;)ck numbars on the GRIEP 

originals. We recommend that the present system of check 

numbering of these forms in the Reserve Bank may be dispensed 

with, and simultaneously, the security numbers aff~xed. by the 

Customs may be taken on the records created for further procass-

1.ng. This would have the added advantage of easy IUJ.kage '.-lith 

the Customs records, in case any back reference bJcomes 

necessary. 

~ CodashalOt Books ll for pre paring Schedule s 

5.3 The Customs Offices usually maiHtain a record of GR/&P 

originals handGd over to the Reserve BalJ.k in a registJr. ~ve 

had observed that the work of writins up this register and 

preparing tho schedule of·GR/EP origlnals by the Customs an4 of 

the relative codasheats L.1. the Reserve Bank could be dovetailed. 

\ie had accordingly. enquired of the Collectors of Customs at 

Bombay and Hadras whether they anticipated any difficulty in 

getting the schedule prepa"rdd in books co_taining pre_printed 
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stationery, "'i th t'tofO perforated detacha bla copies for the 

Reserve Bank and a non_perforated non-detachable copy for 

Customs' record. 11/e had indicated that with a record of 

the GRIEP originals handed over to the Reserve Bank becoming 

available in bonk form, the Customs would not have to 

maintain a register of such forms, and that the dUiJlication 

of work in writing thJ security numbers and printed numbers 

of GRIEP forms in the schedules/codel3heets in the Customs 

and the Reserve BanIc could be avoided. The suggestion was 

well received by both tho Collectors. We recommend that 

the Department of Revenue and Banking, Hinistry of Finance, 

Governmant of India, shuuld be requested to instruct all 

Customs .offices to implement the proposal. The Reserve Bank 

shOUld Wldertake to supply the "Codeshaet Books" to the 

Customs. Expenditure on printing of codesheets is already 

baing incurrad by the Reserve Bank and the additional cost on 

accowlt of the extra copy for Customs' record (which can be 

of a smaller size than the two copies for the Reserve Bank) 
• 

. an.d the bindin..:, of the sheets in book form shoUld be marginal, 

whereas the advantage through elimination of avoidable work 

will be substantial. 

5.~ Authorised dealers are requirad ~o prepare schedules 

of individual outward remittance forms, GR/&PjPP duplicates 

and triplicates for enclosing with the R_returns submitted 

by them. Dovetailing of this work with the codasheet 

preparation in the Reserve Bank is possible as in the case 
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of GRIEP originals. We had discussed thd proposal for this 

dovetailing in our meetings with the officials of authorised 

deale rs and we found it aCCG pta ble • Tve recommend that the 

Reserve Bank should sutlply atlpropriata "Codesheet Books", as 

in the case of GRIEP originals, interleaving perforated 

detachable, a:t1~ non~perforated non_detachable sheats, to 

authorised daalers for preparation of these schedules. As in 

the case of GRIEP originals, the additional cost inv=>lved would 

be marginal, but there would be distinct gain through reduction 

in the copying work of form numbers and other details which are 

being recorded on thoJ codesheets now. 

5.5 Authorised dealers are also required to prepare and 

enclose with each R-return a Su;>plementary 3ta teml;)nt For Inward 

Remittances. The information contained in this Supplementary 

Statement is coded on codesheets and sent to the Department of 

Statistics for processing. We observe that with minor modifi_ 

cations in the present ~roforma, the relevant codes can be 

enterE!tl in the SU;.Jplemantary statement itself and the Statemcmt 

can be used as input documant for machine processing. This 

would simultaneously cOll.tribut.e to speedier feeeling of data to 

the machines and eliminate the avoidable duplication of work 

involved in transferring a large volume of information from the 

Su~plamentary statement to codesheets. We recommend that the 

proforma may be modified suitably. Similarly, we have noted 

that thl:l proformae of the Statements of C2 and D2 items 

(Stat'3mdnts of individual GR/EP/PP forms on which there was 

part realisation) enclosed with the Supplementary StatamIJnt of 
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lxport Documents Handled can. be modified suitably wld the 

statements themselves can be used as input document for 

machine-processing. '-1e recommend that "Coddshe·at Books" 

with pre_printed stationery (as in the revis(.:ld proformae 

is ivan in Annexures 9, 10 CU1.d, 11) should bcl su~plied to 

authorised dealers for the preparat~on of the three 

statements. 

statistical Statements compiled in 
thd Exchange Control Dapa·rtmdnt 

5.6 The Local Statistical Sections of the Regional 

Offices of the Exchange Control Department compile 

regularly a large number of statem8nts from the returns/ 

statements/forms received by them. Th3se stataments are 

sent by the se sect ions to the. Central Stat ist ical Section 

of the Central Exchange Control Departm Jl1t which consolidates 

tham for the Departm·?nt' s own use, and for· submission to the 

Government and the Division of Balance of Payments of the 
, 

Economic Department. Some of these statements are compiled 

with considerable time_lag in the Central statistical 

Section, the delay in most of the cas~s being on account of 

the delay in receipt of the statem8nts from the Regional 

Offices. vie hava examined whether thd compilation of these 

statem ... .:nts can be expedited through mechanisation. Thase 

statements may be divided into four Grou9s as shown in 

~~exure 12. Group I consists of statemunts which are 

compiled from the coded data of R_returns and their 

encloSures. They are vary important for the quick appraisal 
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of trows in foreign exchange tra ... lsactions,and for the ir quick 

availability th~y may be strai~htaway mechanised. Group II 

includes statements which can be compiled on -mechines with a 

little additional coding. We suggest that this additional codini 

work should be done and thd sta~emdnts proc~ssed on machines. 

The statements in Group III are oased partly on coded data and 

largely on uncoded data rGlating to salactad outward and inward 

remittances. It is possible to mechanise thair compilation by 

ap~ropriate modifications in thcl coding proceduras, but it 

requires a more detailed study to decide whether there will be a 

distinct gal.n in time through mechanisation. \.Ij'e suggest that 
, .,.: . 

the ~roposed Exchange ·Control statistics Division of tha Dapart_ 

ment of Statistics should ~dert~ke this study. In the meantime 

the manual compilation of th3 statements may continue in the 

~xchange Control Departm~nt, but the work may re very much 

simplified by the Department of Statistics providing machine 

listings for the quick and easy identification of th3 outward 

alld inward re·mi ttance forms relevant for the compilation of the 
.' .. 

statements. Th8 statements in Group IV involve very 10',", volume 

of data input and tiley may continue to be prt:3parad manually in 

t he Exchange Control Departm.ant. 

The Long-term Perspective 
i 

5.7 The transfer of data required for a computerised Data Eas~ 

and. Management Information System from returns/statements/forms 

to codesheets and from there, to magnetic tapes through punch 

cards, involves delay. This can be eliminated altogether by 
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getting the- information coded directly on the returns/ 

statements/forms by providing code boxes on them and trans_ 

ferring the data to magnetic tapes with Direct Data Entry 

Systems, which are now very popular in the data processing 

field in foreign countries. Apart from cutting down delays 

in preparing the input for the Data Base and Management 

Information System, and releasing the original documents for 

accounting and administrative control, this procedure will 

lead to considerable saving through elimination of codesheet 

and punch cards. Although the codesheets and. punch cards 

are eliminated, there will not be displacement of staff as 

clerical staff for coding the returns/statements/forms and 

operators for keying in the data on magnetic tapes will be 

required. Another advantage is that there can be further 

decentralisation of work, with the Data Entry Systems 

located at different regional offices; only the magnetic 

tapes with the data recorded thereon need be sent from 

the regional offices to the central computer system. Even 

this physical movement of magnetic tapes can be avoided by 

installing in the regional offices on-line Data Entry 

Systems hooked on to the central computer system through 

dedicated telephone lines. 

5.8 We recOt:.lmend that the Res~rve Bank should take 

advantage of such technological developments in the data 

transmission and data processing fields to develop and 

streamline its Data Base and Management Information System, 
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for timely processing, ·ef.1icient storage and quick retrieval of 

the data required for its functions of review and appraisal of 

policy and research. The goal of feeding the computer system 

directly fram Regional Offices in this manner is, indeed, to be 

reached by stages, but the sooner it .1s reached, the better it 

will be. lA]ith the growing volume of foreign exchange trans_ 

actions _ exports transactions are already over 40,000 per 

month and the number of payments transactions is not f~r 

behind, and both, especially the former, are growing at a fast 

~ace _ only a sophisticated computerised system can promptly 

.and efficiently cater to the complex information processing, 

storage, and retrieval requirements. We have noted that, during 

the last few years, the Reserve Bank has built up good expertise 

in the field of computerisation and can handle the developmental 

work in this field as an in_house project. 

5.9 Finally, we would add that such an efficient computerised 

Data Base and Management Information System will also be of 

immense help in monitoring transactions and organising prompt 

and effective follow.Up from the 3xchange Control angle. With 

the increasing volume of transactions ",hich should be expected 

with the grmvth in the economy, the present methods of fo llow-up 

will prove more and mora inadequate to cope with the requirements 

The 'Exception Lists f , 'ABC Analysis' and such other material 

which the System can quickly and easily produce will be 

e)xremely useful complementary management tools for exercising 

Control. 



CHAPTER 6 

Summary of Recommendations 

.6.1 The functions of receipt, coding and follow-up for 

non-submission and delays in submission of returns/ 

statements/forms and omissions, discr3pancies, etc., which 

have a direct bearing on coding work, should be transferred 

to the Department of Statistics. COJies of the correspon­

dence on omissions, discr~pancies, etc., should be attached 

to the relative returns/statements/forms, when they are 

transferred to the lxchange Control Department. 

(Paragraph 3.2). 

6.2 The preliminary audit may be dispensed with, and 

ther:::l should be only one detailed audit. The reconcilia_ 

tion of the R_return figures, which is being done in the 

preliminary audit, can be dona in the Department of 

Statistics within a comparatively short time, after 

examining on the machines the consistency of the' coded 

R-returns ;". inter ~ and \-Ti th the consolidated data of 

the corresponding outward remittance forms. The detailed 

audit can be speeded up with the help of machine feed_ 

baCks on the consistency check of the fiGures of the 

coded R-returns. (Paragraph 3.4). 

6.3 As in the case of original GR/EP/pP forms, the 

serial numbering of outward remittance forms and GR/EP I 

PP duplicates and triplicates should be done immediately 

on their receipt in the Reserve Bank. (Paragraph 3.5). 
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6.4 The Department of Statistics should have adequatelY • 
staffad regional units and a Uilit at the Headquarters to 

attand to the functions transferred to the Department. 

(Paragraph 4.2). 

6.5 The Headquarters Unit should be under the overall 

charge of a Director of Statistics and.should have a sUtJPort­

ing staff of one Deputy Director of Statistics, Olle Research 

Officer, two Staff Officers Grade A, four' Statistical Assistants 

four Clerks Grade II, one Stenogra~her Grade II, two Typists, 

two Peons and .one Hazdoor. All the staff may be sanctioned on 

a permanent basis. (Para6ra~h 4.3). 

6.6 For the efficient working of the reporting system, the 

regional units should be so staffed that there will be not more 

than a weak's work of coding/follow-up in the pipe-line. The 

avera6e outputs in all the Regional Offices sbould be brought 

up at least to the Bombay levels. (para::;raLJh 4.5). 

6.7 In Calcutta, the '>lorking streagth for rec~ipt, coding 

and follow-up is in excess of the estimated requirements. This 

Regional Office is substaLltially in arr.ears in regard to coding 

work and till the average ou~puts are raised to the Bombay 

levels, no reduction in working strangth should be considered. 

(Paragraph 4.7). 

6.8 The regional units of the Department,of statistics should 

be constituted by the transfer of the sanctioned strength of the 

Exports Coding Sections and the working strength of the LoCal 



51 

Statistical Sections attending to the specific items of 

work to be taken over. In Kanpur, the present functional 

allocation of clerical staff is not clear from the 

information availa ble; at this centre, the regfonal w.Lit 

should be set up by the transfer of 7 Clerks Grade I and 

4 Clerks Grade II (in addition to one Staff Officer 

Grade A sanctioned for the Exports Coding Section and 

one Staff Officer Grade A of the Local Statistical 

Section attending to the functions to be ta ken over). 

An additional staff of 5 Officers in Grade B, 7 Officers 

in Grade A, 19 Clerks Grade I and 12 Clerks Grade II 

should be sanctioned on a permanent basis for posting 

to different regional wlits. In addition, the existing 

post of Officer in Grade B in Bombay should be upgraded 

to Grade C, and the existing unfilled post in Grade B 

in Calcutta should be filled. The necf:'ssary realignment 

of tha total clerical strength in t~erms of Clerks Grade I 

and Clerks Grade II should be made wherev8r necessary. 

(paragraph 4.10). 

6.9 The Officars in charge of the regional units 

should be those with experience in statistical work, 

prefera bly u'ith a baCk1:,round of systems analysis and 

design work, drawn from the cadre of Officers in the 

Department of Statistics. (paragraph 4.11). 
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6.10 Tha supporting staff such as Ty~ists and Class IV staff 

attached to the Regional Offices of the Exchange Control Depart­

ment,attending to the functions of receipt, coding and follow-up 

work,should be transfdrred to the regional units of the Department 

of Statistics. (Paragraph 4.12). 

6.11 If either Department experiences shortages consequent on 

the transfers recommended, the r;;Jspective Departm~nt should 

seek sanction for additional staff on thd basis of felt needs. 

The transfers should not be hald up on theoretical considera_ 

tions of anticipated shortfalls. (Para§',raph 4.13). 

6.12 The regional units of the De.f>artmdnt of Statistics should 
.. 

be viewed not merely as a part of the" reporting system on 

Exchange Control, but as a machinery which should play its role 

in the widar context of improving the efficier.l.c~ of all report_ 

ing systems through which information flm.,s into the Reserve 

Bank. (Paragraph 4.14). 

6.13 There shOUld be an intensive follow~up for non-submission 

and delayed submission of returns/statements/forms. If the 

efforts of the regional ~lits and the Officers in charge of the 

Regional Offices of the Exchange Control Department and Managers 

of the concerned Offices do not prove productive, the mdtter 

should be taken up at the hLghest level by the Department of 

Statistics through the Deputy Govdrnor, keetling the Central 

~xchange Control DE:.tpartment informed. It shOUld also be pursued 

through the Reserve Bank's nominees on the Boards of nationalised 

banks and in the meetings of Chairmen of banks convened by the 



53 

Governor. (paragraph 4.15). 

6.14 A provision empowering the Roserve Bank to impose 

a fine for d.;;lay in submission of returns/stat~ments/forms 

by authorised dealers should be includod in the Foreign 

B::xchange Regulation Act. (paragraph 4.17). 

6.15 Suitable measuras should be initiated in th3 lxchange 

Control Department for clearing all arrears in the coding 

and follo\,,-up work with utmost expedition. The date of 

transfer of work to the Dep.;l.rtmant of Statistics should 

be decided well in a.dvance to enable the clearance of 

arrears and also make organisational arrangements in good 

time for thz smooth transfer of work. (paragraph 4.19). 

6.16 The arrears ar~ comparatively small in Madras and 

marginal in .a.hmeda bad, Bangalorld, Cochin and I~anpur and 

thl:1Y should be tackled through tha posting of a few 

additional hands to th(;l coding ll.L1iits for short periods 

or, if this is not possible, through overtime. 

(paragra~h 4.20). 

6.17 In Bombay, Calcutta and New Delhi, the backlog of 

'!,:lork is very lJri:,e. Special Task Forces should be set up 

and overtimG work arranged on a regular basis for clearing 

it. The additional staff racQrr.mended for the r3gional 

units of th8 Departmant of Statistics could form the 

nucleus of the Task Forces. (paragra~h 4.21). 
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6.18 In case it" is difficult to'find space for accommodating 

the l'ask Force in Bombay in th13 NercaJ.ltile Hank Building, it 

should be housed in a differa.i.lt building, and the coding of 

GR/EP/P.P duplicates and triplicates got done" by the Task F'orce, 

leaving the originals of these documents and the outward 

remittance forms, which are mOl'"8 important from the security 

angie, to be coded in the existing coding Wlits during regular 

working hours supplemented by overtime. (paragraph 4.22). 

6.19 At each centr~:3, the lUlit of the Department of Statistics 

and the Section of the 3xchdnge Control Departm~at I s Regional 

OffiCe entrusted with the distribution for further action or 

storage of the returns/statements/forms after their coding, 

should be housed in th~ same premises, preferably side by 

side. (para6ra~h 4.23) 

6.20 The Reserve Bank should tackle the problem of SID~ sPdce 

and storage facilities of the regional unit of the Department 

of statistics and the Regional Office of tho Exchange Control 

Departmant in Bombay on a top priority "basis. (Paragraph 4.24). 

6.21 The regional lUlits of the Department of Statistics should 
. , , .. 

be the focal points for receipt of all returns/stat9ments/forms 
,. 

which authorised dealers are reqLlir8d to furnish periodically. 

These lUlits should transfer forthwith to the Exchange Control 

Department such of the rut urns/statements/forms which are not 

required for proc'ssing in the Depa l"tment of Sta tistics. 

(Paragraph 4.25). 



55 

6.22 The present system of check numbering of GRIEP 

orir;inals in the Reserve Bank may be dispensed with, and 

simultaneously, the security numbers affixed to these 

forms by the Customs authorities may be taken on the 

records created for furth8r processing. (Paragraph 5.2). 

6.23 The work of preparation of schedules of GRIEP 

originals by the Customs and of GR/EP/PP duplicates and 

triplicates by authorised dealers should be dovetailed 

with the work of preparation of code sheets in the 

R<:lserve Bank and avoidable duplication of ".fork eliminated. 

For this, "Coddsheet Books" of pre_printod statlonery 

shOUld b~ supplied to the Customs and authorised dealers 

f or preparing these schJdules. (paragraphs 5.3 and 5.4). 

6.24 "Codesheet Books" of pre-printed stationery should 

be supplied to authorised dealers for pr8~aration of the 

Supplementary statament For In'torard Remi ttancas and 

Statements of C2 and D2 items enclos8d ~.fith the 

Supplementary Stat''3m::::mt of Export DocWilents Handled. 

(paragraph 5.5). 

6.25 A large number of statements are compiled 

regularly by the Regional Officas of the Exchange Control 

Department from the returns/statem~nts/forms received by 

tham and these are later consolidated in the Central 

ExchanSe Control Department. There is a considerable 

t 1.me-lag in the preparat ion of th.:lse sta tcments. The 
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compilation of some of tqese statements can be mech~nised 

~tT'.qieht . .q,.rAY and thAt of a few others, ,-lith a littleaddi_ 

t~onal coding. For the quick availability of processed data, 

these statements may be compiled on machines. Several of the 

remaining statements are bas'3d partly on coded data and 

largely on uncoded data of selecte1 remittance forms. The 

Department of Statistics should examine whether these stats_ 

ments can be pr8par~d expeditiously on machines through 

appropriate -modifications in coding procedures. In tLe 

meantime, the work of manual compilation of the statements 

in the Exchange Control Department may be very much simplified 

by providing machine listings for the quick and easy identi_ 

fication of the relevant remittance forms. The other remaining 

statements involve very low volume of data input; they may 

continue to be prepared manually in the Exchange Control 

Departm8nt. (Para~raph 5.6) 

6.26 The Reserve Bank should take advantage of the 

technological developments in the data transmission and data 

processing fields to develop and str~amline its Data Base 

and Management Information System. 1,Ji th the growi.i.J.g volume 

of foreign exchang9 transactions, only a sophisticated 

computerised system can promptly a..r.ld efficiently cater to 

the complex information proc8ssing, storage and 'retrieval 

requirements. (Paragraph 5.8). 
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6.27 An efficient comput~riSdd Data Base and Managemant 

Illformatlol.l. System \trill also be of immense help in monitor_ 

ing transactions and organising prom~t and effective 

follo\o,_up from the Exchang:a Control angle. The '3xception 

Lists', 'ABC Analysis' and such othar materiallrJ'hich the 

System can quickly and easily produce will be extramely 

useful complementar!~ managam:mt tools for exercising 

Control. (Paragraph 5.9). 

Bombay 
27th SepteOmber 1976 

ulYl~ 
(K.P.N. l\iair) 

Hr- /(i,,~---I 
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and Outward RemittancQ Forms as 
on 14th August 1976 

Staff RequirJIDunts for Clearing 
th·) Arrears in Coding \.ri thin 
Three Months 

Sup)lemcntary Stat0ment For Inward 
R.Jmi ttances of Rs 10,000 and above 
(Proforma) 

StatdID.:mt on Part Rua lisa tions -
Item C2 of Statument of Export 
Documents Handlod (Proforma) 
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ANN~1CUR': 
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12 

stat.JrJcnt on Value adjust-.;d 
Agdinst Adv.dilC8 R(JCJipts _ 
Item J2 of Stat.Jif.bnt of 
EXp ort D ocumen ts Handle d 
(Proforma) 

List of Stat:~nBnts Compiled in 
the Local Statistical Sections 
and Cpn~olidat8d: in th~ .. Central, 
Statisticdl Section of Exchange 
Control DepartQdnt .. 
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A.l 

ANNEXURE: 

Officials of Customs ::\nd Autho,riseCl Dealers 
':nom [-;h8 Corn:li ttE.: e ['lGt , 

--------~ -

1. Shri J. Duttd, Colle'ctoj,,~ of Customs, Bombay. 

2. SlriG. 8:lnltar2n, Collector of CUstoms, Hadras. 

3. Sll'i C.V. Kum'J.resan, Assistant Coll!":ctor of Custom: 
Uadras •. 

Auth~rise1L-Dealers 

4. 31ri Horgan Khan,. Hanage·r, Ir<~ernational D3.nking 
Division, s·c:~~ CC B3.nlc of India, Bombay. 

5. Slri N.H. Mistry, Assistant General Manager, 
Central Bank of Iulia , Bombay. 

6. 9l:ci A.R. YjP-dia, Chief Accountant, Central Ea..nk 
of, India, Bombay. . 

. 
7. Slri Adi f-hsirabadv.alla , Central B3.nk of India, 

Ibmbay •. 

8. Slri Jimmy Cll.imy, Centre.1 tank of India, Eombay. 

9. Slri A.K. S\lb!.~amanian, Deputy General Mawger, 
De@ Banl{, lbmbay. 

10. Shri L:-1i t K. Joshi, I);)na B3.nk, Bombay. 

11. Slr i S. Nilakantan, Dena Bank, Bombay • 

. 12. Slri P.S.C. Kllrup, Dena B3.nk, Ibmtay 

13. Slri A:. stlvGire.,Chi"G f Officer, Foreign Excl1a nze 
Department, Indian Overseas ~ank, Hadras. 



Regional Offi ce 
Bombay Calcu- ·New Kanpur Madras Ahmeda- Co chin Banga- Total 

tta -,J;}~] b j bad lore 

1. A.D.s Sibmitting 451 604 476 608 743 207 117 142 3,348 
returns statemen ts/ 
forms (No.) 

2. Average montlLly 
receipts during 
1974 & 1975 (No.) 
2.1 GR/EP/FP forms* 52,750 20,600 21,550 4,150 12,800 ~, 650 6,000 1,700 1,21,200 
2.2 Outward remi- 19 ,300 5,900 7,050 1,450 5,550 1,450 956 3,000 44,650 

ttance forms 
2.3 Other s 15,000 4,500 6,800 2,000 8,500 1,200 3,000 .2,300 43,300 

3" Estimated monthly 
receipts (No.) 

I:\'J 
3.1 GR/EP/PP: forms* 60,600 23,700 24,800 4,800 14,700 1,900 6,900 2,000 1,39,400 

• 3.2 Outward remi- 21,250 6,500 7,750 1,600 6,150 1,600 1,050 3,300 49,200 .~ 

ttance fo rms 
3.3 Others 17 ,000 5,000 7,500 2,200 9,400 1,400 3,300 2,.600 48,400 

4. EstimrJ.ted staff 
requirements 
4.1 Receipt and re- 7 3 3 1 2 .l 1 1 19 

co rding (Cl erks 
Grade II) 

4.2 Wri ting of co db- 26 11 12 3 8 2 3 2 67 
sheets (Clel'ks 
Grade II) 

4.3 Checkinf of code- 18 6 8 2 6 2 3 2 47 
sheets Clerks 
Grade I) 

4.4 Follow-up 4 5 4 5 
(Clerks Grade I) 

6 2 1 1 28 



A.3 
AHNET-Jim 3 

S3.nc tio ned' S crength and ;.'10 rl::.il1S strenGth of the Exports 
Coo.in:; and Local Statistical Sectiom' of the Regional Offices 
of the ExcJ.l.ange Control Department - May 1976 

(S - Sanctioned strength;- \-1 - hb I-king strength) 

....... 
-

Elcpo rts. Cod ing Local Statistical Total 
S3ction Section 

Regioh9.1 =--.-.- ~. 
Staff Office 

Bomba.y 

Calcutta 

Hadras 

New Delhi 

Kanpur 

Ahmedabad 

Co chin 

Bangalore 

Total 

Staff Clerk~ Clerks** Staff Offi-- Clerks -Offi- --------~ Offi-Grade Grade Grade Grade -cer cer cer Grade Grade 
Grade A I II G:re.de A I II Grade A I II 

* 

S 2 8 20 1 13 15 3 21 35 
W ( 1) (5) (16) (1) ( 13) ( 15) (2) ( 18) ( 31) 

S 1 10 16 1 9 21 2 19 '37 
W (1) (9) ( 18) ( 1) (16) ( 20) ( 2) ( 25) ( 38) 

S 1 5 7 1 8 13 2 13 20 
H (1) ( 4) (5) ( 1) (8) (13) ( 2) (12) ( 18) 

S 1 4 _5 1 9 6 2 13 11 
W (1) ( 4) (5) (1) ( 4) ( 11) ( 2) (8) (16) 

S 1 2 6 1 3 5 2 5 11 
W (1) ( 2) (6) ( 1) ( 3) (5) ( 2) (5) (11) 

S 1 1 3 1 2 3 2 3 6 
W (1) (1) ( 3) ( 1) ( 2) ( 3) (2) ( 3) (6) 

S 1 - - 2 4 -1 4 3 ·2 6 7 
W (1) (2) (4) ( 1) (4) ( 3) ( 2) (6) (7) 

S 1 1 2 1 4 3 2 5 5 
W (1) ( 1) ( 2) (1) (4) ( 3) ( 2) (5) ( 5) 

.. I 

S 9 33 63 8 52- 69 17 85 132 
W(8) (28) (59) (8) (54) (73) (16) (82) (132) 

* Staff strength for receipt, coding and follow-up functions 
t:f'-lDly. 

** Staff strength for all items 0 f -vprk 0 f the Section. 



Regional 
Offi ce 

Bombay 

calcutta 

Madras 

New Delhi 

Kanpur 

Ahmedabad 

Coc.h_in 

B3.ngalore 

A.4 

MiTEXU:i.E 4 

E.g tirna ted Rec~uireli1ent s a,nd T,brlcing . strength 0 f 
Staff fq r Rece ip t, Coding and Follo\OT-up - May 

... 

Estimated W:> rking strenzth 
requirements 

. _. '~! 7 

Eicpo rts Cod .... Local Statis_ 
ing- Section"- . t.i cal Section 

. ' 
CleIks Clerks 'Cl'erks Cl'ei'ks' Clerks Clerks 
Grade Grade Grade Grade Grade Grade 

I II I, II I II 
+ 

22 33 5 16 5 8 

11 14 9 18 9 7 

12 10 4 5 5 5 

12 15 4 5· 2 3 

7 4 ~ 6 • • •• 
4 3 1* 3* 1* 

4 4 2* 4* ... 
3 3 1 2 1 2 

* Vb rkint!: s trang.th. _q,s.indi ca"ted, in the re cent 
Inspection Reports . 

•• Infol~ation rot avaiiable~ 

Clerical 
1976 

Difference 
between esti • 
mated requil~e 

ments and 
\-JOrking .. strength 

Clerks Clerks 
Grade Grade 

I II 

12 9 

-7 -11 

3 -
6 7 

• • • • 
2 

2 

1 -1 



Regional 
Office 

Bombay 

calcutta 

Madras 

Ne vl D3lhi 

Kanpur 

.Ahmeda b9.d 

Cbchin 

Bangalore 

A.5 
ANNEXURE 5 

Additional Cle rical Staff re Llired to be sanctioned 
for Receipt, Codinr; and Foilow-up 

Estimated Sa.nctioned ~Vo l'king 3:lnctioned Addi I:;ional 
reQuirements strength of strength strength of staff 

Exports of Local ExpO'rts Cod- required 
Codill.g sta ti s ti cD.l in:-:; Section to be 
Section Section on plus \v'O rkil1g sanctio_ 

receipt, s I:;rel"l~th of ned 
coding and Local Statis-
follo'd-up tical Section 

----
Cle- Clerks Cle- Clerks Cle- Clerks Cle- Clerks Cle- Cle-
rks Grade l'ks Grade !'ks Grade rks Grade rks rks 
Grade II Grade II Glade II Grade II Grede Gra-· 

I I I T I de .L 

II 

22 33 8 20 5 8 13 28 9 5 

11 14 10 16 9 7 19 23 

12 10 5 7 5 5 10 12 2 -2 

12 15 4 5 2 3 6 8 6 7 

7 4 2 6 •• •• • • • • • • • • 
4 3 .1 3 1* •• 2* 3* 2 

4 4 2 4 • • •• 2* 4* 2 

3 3 
., 2 1 2 2 4 1 -1 .J... 

* Ttbrking strength as indicated in the recent 
Inspection Reports(on receipt, coding and follow-up) 

•• Info rmatio n not available. 



A..6 

ANNEXURE 6 

Es timatecl Rec~ui:cements, S3-nctio ned Stre ngth and \'b rking 
strength of Officer staff for Receipt, Coding and Follow-up -

. Hay 1976 

Regional 
Office 

Pomaby 

. calcutta 

Madras 

Ne't;l Delhi 

Kanpur 

Ahmedabad 

Co chin 

Bangalore 

Total 

Estimated 
requirements 

Sstnctioned s tr8ngth 
vri th '.10 rl'"J. ng 
strength indicated 
"ri thin brackets 

staff Staff StP-ff Sta f f Staff staff 
Offi- Offi- Offi-Offi- Offi- Offi-
cer cer cer cer cer .cer . 
Gr.C Gr.B Gr. A Gr.C' Gro·B Gr. A 

1 6 - 1 3 
-( -) ( 1) (2) 

1 3 - 1 2 
(-) (~., ) (2) 

1 3 1 2 
(-) ( 1) (2) 

1 3 - - 2 
. (-) (-) ( 2) 

1 3 - 2 
(-) (-) (2) 

- 1 2 - 2 
(-) (-) ( 2) 

1 2 - 2 
(-) (-) (2) 

- 1 2 - 2 
(-) (-) ( 2) 

1 7 24 3 17 
(2) (16) 

Difference between 
estimated require­
ments and sanc­
tioned strength 

staff Staff Staff 
Offi- Offi- Offi-
cer cer cer 
Gr. C· Gr.B Gr.A 

1 -1 3 

1 

1 

1 1 

1 1 

1 

1 

1 

1 - 5 7 
- 1 



11..7 
ANNEX'"JRE 7 

Arrea rs in Coding GR/EP/PP Fo rms ani Ou tv.ard Remittance 
Fo rrns as on 14th Augtlst 1976 

------------------
-~----------------------

GR/EPjPP Forms Ou tv]8.rd Remi tt­
ance Forms 
enclos ed lin th Re gio nal 0 ffi ce ------------

o ri gi- lliplica.-
nals tes 

1. IDIvIBAY 
1.1. No. of ten-day 1 

periods * 
1.2 Estimated no. of 8,000 

forms to be coded 

1.3 Estimated workload 
- Man-days 38 
- Man-hours 234 

2. CALCUTTA 
2.1 lb. of ten-day 

periods* 
2.2 Es timated m-. 0 f 

fo rms to be cod ed 

2.3 Estimated workload 
- Han-days 

Man-hours 

3. DELHI 

3.1 No. of ten-day 
periods* 

3.2 Estimated nn. of 
forms to be'coded 

3.3 Estimated workload 

- Man-days 
- Man-hours 

4. KANPUR 
4.1 Tb. of ten-day 

periods * 
4.2 Estimated no. of 

fo llnS to be cod ed 
4.3 Estimated workload 

- Man-days 
- Nan-houi'S 

16 

tJ6,560 

2~2 
1,332 

20 

51,900 

248 
1,488 

1 

220 

1 
7 

22 

1,206 
7,233 

16 

33,520 

344 
2,064 

22 

65,670 

572 
3,432 

1 

690 

6 
33 

Triplica -,Rl I R2,R3 R5 
tes and. R4 returns 

returns 

21 

1,26,000 

600 
3,600 

17 

42,500 

203 
1,218 

13 

80,000 

400 
2,400 

73,320 

2J37 
2,202 

22 12 

59,180 30,280 

283-
1,698 

1 

685 

3.5 
20 

152 
912 

1 

535 

3 
17 

9 

8,550 

57 
342 

21 

6,020 

40 
240 

12 

640 

4.5 
26 

1 

2 

oontd ••• 



A.8 

AEN"EKURE 7 (Contd.) 
------------------ ---------~ ---,..-.--~---~--.----

Regional Office 

5.' MADRA'S. 
5.1 NO. often-day 

perioc1s* 

5.2 Es tirnated no. of 
fOI'lilS to be coded 

5.3 Estimated w rkload 
- Man-days 
- Nan-hours 

6. _AHMZDABAD 
6 u 1 ~b. of ten-day 

periods* 

6.2 Estimated no. of 
forms to be coded 

6 0 3 Es t ima. te d i'fO rklo ad 

- Man-days 
- Man-hours 

70 CO CHIN 
701 00 0 of ten-day 

pe riods * 
7 • 2 Es t ima te d no. 0 f 

fo rms to be code d 

7 .3 Es timg te d vTO rkload 
.. Han-days 
- Han-hours 

8. BA.NGALO BE 

8.1 NO. of ten-day 
periods* 

8.2 Estimated no. of 
forms to be code d 

8.3 EstiffiRGed workload 

- Man-days 
- Man-hours 

GR/EP/Pl-' Forms Ou t1.,rard Remi ttance 
__ ~~--..._~~ __ ~ __ ~rms enclosed ,<litt 
Ol-~igi- fupli-

. nal-s cates 

2 8 

3, 500 13, 080 

17 114 
100 684 

2 

320 

2 
9 

1 

870 

4 
25 

1 

, 60 
- I 

3 
18 

2 

460 

4 
24 

1 

680 

6 
36 

1 

310 1 

Tripl:i.. R1, 112, R3 R5 . 
ca.tes and R4 returns. 

7 

10,710 

51 
3)6 

2 

460 

2 
13 

1 

760 

3.5 
23 

1 

300 

1.5 
9 

returns 

3 

5,740 '. 

29 
174 

1 

53) 

3 
16 

1 

340 

2 
11 

1 

1,100 

5.5 
35 

3 

390 

'2.5 
16 

1 

2 

1 

15 

.1 

10 

.. 
* -NO. of ten-dayperiodSfOr Wtlicl1. codinc:; "'lOrk is pending. 

Note" Estimates of workload p'ivcn above pertain to T,Tri ting of co~esheets 
• only; the chGcking of codesheots ,,.1111 inT10lv(? about tVJO-thlrds of 

- the" workload on their preparation. 



A.9 

Alternative 1 

Posting Additional 
Staff 

AI te rnati ve 2 
-work 

Resorting to Overtime Jat the 
rate of 20 hours per head per 

week0' ' Regional 
Office 

No" of clerks No.of clerks 
required for required for 

No.of clerks 
req ui red fo r 
coding 

No.of clerks 
reqUired for 
checking 
(Clerks Gr. I) 

coding checking 
(Clerks Gr.II)(Clerks Gr.I) (CIa rks Gr. II) 

Eombay 32 22 58 :D 

calcutta 17 12 29 20 

Hadre.s 3 2 5 4 

Nevl Delhi 18 12 32 22 

Kanpur 1* 1* 1+ 1+ 

.Ahmedabad 1** ·1** 1* 1* 

Co chin 1* 1* 1£ 1£ 

Ban~alore 1** 1** 1+ 1+ 

* Additional staff required for 3 weeks only 

** Addi tional staff required for 2 weeks only 

+ Overtime required for 4 weeks only 

++ Overtime required for 3 weeks only 

£ Overtime required for 5 vleeks only 



?"'or the pe riod endins 

- --"I' 

S1. D;\. to 0 f 'j':;.cpo rte r 
;;hipmc:nt !'b. 

--I 

,.... 

ANNEJtu~E 10 
I 

statement o~ part Realisations - ItemC2 oj 
...----.. ---- -----

statement of Ex'port Ibcu.ments Ha..ndled 

AD Name and Address: ________________ __ 

GR/EP/PP ])3. te 0 f 
Fb rm No. realisa-

tion 

Code • • 
---- .. --........ •• -~ ............ - 4 ... _ ...... & •••• __ ._.- ' __ 1_ ==:: 

, Cbuntry , Currency· -
I'-B.m~ Code l;a.me Code 

./ 

-.~ 

Amount 
realised 

-

I 



To be submi tted in Dlpl:i.ca t() 

ANNEXU?E 9 

StJ.ppleme'1.ta:;.'y statement For Imra.;:od Remi ttanccs of PIS. 10,000/- and abovG 
(j\mount to be rounded 0 ff to the neal:'es t uni t) 

Fo i:' t;1e pG l'iod ending 
~ -----.---------------------. 

A.D. Branch Iame & Address -----------------------
Code Jib. e e _____ _ 

- ... -- I r 
Q:mntry Sl.1 !)3. to I I'Bme and Is pc:,:,_ d'i1me and 

Purpose RBI/Govt. No.; 0 f I ape} res s t1 fo r- :a~d r-,::s s of rc- CUrrency Amount approval !pur- of party ClU1 101 sidenco' __ 
,~s- I Code 

I)3. to 
ch8.s~ I from whom c? 1l~r:)- :rof.1i tte r of remi-

f~;Pt- j I :;. 
tt:: r N3me Code , I pu rch":;"sL: d 1.L eG . 

! I - comp2. nY?i Coll.n- Code I 0' 
tj:'Y J - I 

'\ i 0 -, , :. 
l .. , 

I I i 
l 

I 

I I I 
I i , 

-I 
j 

I i , 

I , 
t ! I i 

, 
, " 



ANNEXURE 11 -
statenent on Val1J .. e Adjusted AGainst Advance Receipts - Item 00 of 

-~ statGi-:ient ofEipo rt IX:> cuments Randle d -

.AD Nlme and 
Add~~ss: ________ ~ ______ ~ __ 

Fbr the pCl"'ioG. endins : Code • . ----------------------
- .... . 

.~-

61. l)J. te 0 f Gp/EP/PP Inte of C01ll1try Currency Advanc~: 
t-b ~ rec,-;ipt of ZxportE: r Fbrm No. rcalisa- - reali-

advance tion Name Code Name Code sed --

~.'..J 

'-1 
• <': 

I 
I 

I I 



A.13 
ANNEX\TRE 12 

List of statements CoMpiled in the Local sta tlsti cal 
Se ctions and Consoli d2 ted in the Central Sta tis ti cal 

$ection of Ex.change Control Department 

Group T ~. Statemcnts"based on coded data 

Sl. 
No •.. EbuT.ce. r:o CUl!lent ... Pe riodi ci ty 

-. ----~----~----------.~ 

1. 

3. 

Trimonthly stat<?ment of Import/ 
£qJort data 

Consolidated supplementary 
statements' of details in r.;spect 
of remittances -made a gains t funds 
received from abroad as .reported 
in R5 returns and coded under 
purpose code NO. 925 

Consolidated supplementary state­
ment of details in respect of 
reqlittances made against funds 
recei ved from abroad as reported 
inRl and R3 and coded under 
purpose code No. 925 

Rl-R5 re tl.l. rns 

. Remittance 
foms 

Remi t ta nce 
forms 

4. Consolida ted sup pI erne ntary sta te - Remi ttnnce 
ment 0 f de tails in res pe ct 0 f fo 11I1S 

romi ttances m?2de agElins t funds 
receiv2d from abroad as reported in 
R2 & R4 and coded under purpose 
code Iib. 925 

5. RGturns of transactions in mn­
sterlinlS area currencies 
other than U. S. IbllClrs 

6. Returns of transactions in ster­
ling by autlLorised dealers 

7. Returns 'of trnnsactions in 
U. S. Ibllars by a~lthorised 
dealers 

R4 returns 

Rl returns 

R2 rctu.rns 

For each ten­
day period 

Monthly 

Monthly 

Monthly 

For-each 
ten-day 
period 

-do-

-do-



A.14 
.A::E\lElCURE 12 (Ct 

Group II - St2 ternents which CG.n be prepared on the 
machines \\1. th tho couin.::; of a fow items 
in the re tu :rns/ s tel teme nts/ fo nas 

SL .. 
No. N3..me6 f sta teme fit 

1. statel!1ent sholt/ing 'countrywise "figures 
of Imports and Exports to/from 
Bi1ate .ra1 Account countries 

2. statement of operations of NR 
Rup ee account of the 'Bank fo r 
Fo reign Trade 0 f th.e U. S. S. R. I 

maintained 1.4th authorised 
dealers in In:Ua 

3. statement of purpose code 
tb. 3) 1 (FT S) 

4. 

5. 

6. 

-do- (MTS) 

statement of operations 
of N.R. (Ext.) accounts 

statement shovving position 
of balances held by banks 
in Bila.te J:6.1 Account Countries 

7. Sta ternent of earnings 
f rom tour ism 

8. statement of Fbreic;n Exchange 
colle ctions by mone y: changers 

~.-.~"':"-'-. -,-. -~-

'SourcD 
Ibcument 

R5 
r·3t1..1.rnS 

R5 returns 

Perio­
dici ty 

Item to 
be coded 

r10nthly Country 

and s tate- Monthly 
. ments recei-

Country 

ved from 
DAD 

Remitta.nce 
forms 

- do -

·NR 'External 
PI C s t:1 tr:-­
ments recei_ 
vedfrom, 
authorised 
dealers 

statements 
received 
from autho­
rised deal­
ers 

-do-

statements 
recei ved 
from money 
changers 

Monthly N.unbe 1" 0 f 
persons ' 

Monthly -do-

Monthly Authori­
sed dealel 
& Country 

Monthly' Fo rei gn 
banks; 
Country 
and AD 

Monthly Authori­
sed 
dealer 

Quarter­
ly 

Category 
of 
licence 
holder 



-
~b. 

Group III : 

A.IS 
ANNET .. rriE 12 Contd. 

statements based partly on cod.ed data ani 
larg·ely on uncocled data of select~d out1..fc3.rd 
and inuard rer.littance forms 

Name of statement Source 
Ibcument 

Periodicity 

---------~~-------.-- .--- -_._,.,-- -~---

2. 

3. 

5. 

6. 

7. 

8. 

9. 

Slpplcmentary sta ter.lent of credi GS 
to N.R. Rupee account of banks, 

. branches an(~ co rrespondents with 
authorised uealers in India 

SUpplementary statement of debits to 
N. R. rupee accounts 0 f banl.{S, branches 
and corres )onients VIi th all. tho rised 
dealers in India 

S-lpplementary statement of details 
in res'Pect 0 f remi ttances of Sterling 
and Sterling Area currencies 

SUpplementary statement of details in 
respe ct of remi ttances of run-Sterling 
Area curre ncies 

Statement showing remittances effected 
by foreign missions in Inc~ia and theil' 
staff enjoying diplomatic privileges 

Statement of rRmi ttance [] made on account 
of sur;:>lus freight/passa'se earnings by 
foreign airlines/steamsllip companies 
opera ting in India 

statement of remi ttances of profi ts/ 
dividends to countries outside India 
by fo rei gn fi:rnlS and busines shouse s 
etc. 

Statement sho,.Jing remi ttances received 
in Ia:lia for investment in indus cry 
or businoss 

SUpplementary details in resp8ct of 
r,]c'3ipt of Rs.10,OOO/- and above 
reported in R1 & R3 returns 

RerJi t td nee 
forms 

3J.p pleme n­
taries to 
R5 returns 

Remi ttancE; 
forms 

-do-

-:odo-

-do-

-do-

SUpplemen­
taries to 
R returns 

-do-

Monthly 

-do-

- do -

- do -

- do -

Quarterly 

An.rP.lal 

Monthly 

.do-

• • • •• contd. 



A.16 
··ANJ\JE'·u:m 12 (contd.) 

Sr. 
T>t.... Name of statement 
l\U • 

10. Slpplementary de tails in resp ect of 
receipt ·of Rs.I0,000/- and. abov,,:: 
re)o r"te.d in R2 & R4 re tur ns 

11. statement of inloJ"ard I'emi tt2nces 
recei vec1 fo r mainterPnce of 
foreign embassies and di ploma tic 
mi s s io ns be 10 ng inc; to 0 the i~ -:::.ha n 
Bilateral Group countries 

12. statement of imVc3.i"'Cl remi ttances 
rece i vea fo r mainte@nce 0 f 
forei::,n embassies and diplomati c 
missions b,::;longing to Bila.teral 
Group countries 

13. Slpplementary sta temenc 0 f details 
in respect of cred.its in eXC3SS 
of Rs.1,000/- to N.R. Governm.ent 
Rupee accounts 

.4. Supplementary statement of details 
in· respect of debits in excess of 
Rs.I0,000/- to N.R. Government 
Rupee a.ccounts 

15. statement shcnoJ"ing the remi ttanc8s 
received by missionaries (Indivi­
duals and Institutions) cultu.i.~al/ 
religious organisations 3nd 
chari table ins·ti tu tions in India 

16. Stc-ltement shovlin!!; remittances made 
a:=;ainst licences issued under IDA 
Credi t 

Source WClliilent Periodicit~ 

Supplemental'ies Monthly 
to R 1'e turns 

Suppl2mentaries -do-
to R- i'eturns 

·Su!!pIGment3.i.~ies -do-
to R5 re tur ns 

statements of 
N.R. Govt. -do-
Rupee Accounts 
received frem 
Elutho ri sed 
dealers 

-do- -do-

fur. pleme nt8r ies C)1arter1.y 
to R returns 

Re[~i tt2nce Monthly 
forms 



A.l? 

:\I'~~ 12 (~.:n td. ) 

Group IV - statements with lou voluD18 of 
data input 

--------~--~-----

61. 
No. 

1. StatG r1ent of operations on N.D.R.S. 
Special accounts 

2. StatGnent 0 f rGlTIi ttances made in 
pound stGrlin~ against UK/India, 
mainteJJ3nces/ capi t.::.l investment 

3. Transactions in shares and s'3curities 
involving crcdi ts and debi ts to non­
resident rupee accounts of individuals 
and firms in India 

4. Statement of remittances sanctioned 
for chartering of foreign ves SGls 

5. StateQGnt of exchange released to 
Indian business houses for opening 
branches or setting up independent 
subsidiaries abroad 

6. Statement 0 f students proceeding 
to U.K., U.S.A. a..'1d other countries 
for further studies 

? stntement of applications approved 
of trainees proceGding outside India 
for training in factories, industrial 
fims etc. 

8. statement of d9ferred payments 
approved for imports into India 

9. Stateoent sho'\dng remittances made 
to P. G. Ports 

Source Document Periodi­
ci ty 

Statements recei- Quarterly 
ved frcrn au tho r1-
sed dealers 

-do- Monthly 

A7 (C) fo nIlS -do-

sta tGme nts Qu2. rte rly 
recei ve d fran 
RGgion31 
Offices 

-do- -do-

-do- Monthly 

-do- -do-

-do- -do-

statements -do-
received from 
Economic 
Department 
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